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INTRODUCTION 

1, the r ~ of the Publ2.c ACCOWlts Coounittee, as autilOl'isecl 
by the Committee, do Pi'eseQ.t aD, tb.elr behalf, this· 12and Report cL 
the Public Accounts Committee (Seventh Lok Sa.bha') on Par. 
graph 1 of' tb,e Advance Report of the Comptroller and Auditor 
GQneral of India for the year 1979-80, Union Gcwernment (Civil) 
on AU India Handicrafts Board relating to the Ministry of Commeme, 
(Department of Texti1ee). 

2. The Advance Report of the Comptroller and Auditor General 
oj India for t~ year 1978-80, Un.ion Government ~ was: J.al(f 
on the Table of the House on 27 April. 1981. The Public Aeeounts 
Committee ~ t  Audit paragraph at their sitting held on: 
39 Janu..ry, 1982. The Committee considered and' ftn:tlised the 
Report at their sitting held on 2 November, 1982. ~ J.finutes or 
the sitting of the Committee form Part II" of the Report; 

3. The AU In6ia Handicrafts Board was set up in 1952 as' an 
Advisory Body to advise Government generally on problems of 
handicrafts and. to suggest measures for its coordinated development. 
The Board was entrUsted with a number of fUn.etions· includIng 
. recommending of policies for development of handicrafts. It ~  

however, surprising that the Board has not been in a position to 
suggest any measures to Government' with regard to matters like· 
technological improvement, quality control, design. development, 
r ~  and training etc. m.,t is really r r ~  is that the 
Board have not conducted any comprehensive study of these 
matters. 

4. The primary task of the Board was to make handicrafts an 
effective instrument of reducing unemployment and under-employ-
ment among artisans and to promote economic independence and 
social status and individual dignity of craftsmen. However, the 
Board has not been able to achieve any concrete results in this 
behalf' as the craftsmen are still living below the poverty line; ihey 
are not among the n'lajor beneficiaries of the banking· system or M' 
teseareh and develoPnieDt and their living and WOt'kin·g envlrcm-

.Not printed. (Olle copy laid on the Table of the Httllle and five copies placed In Par .. 
liameutary Library). • 

(v) 



(vi) 

ment is. unsatisfactory. The cream of extra earmngs has been taken 
away by the exporters and traders while the workers and artisans 
have got. only the crumbs. Thus, even after 30 years, the very 
objective of setting up of the Board remains to be realised . 

.$. The Board has not only failed to fulfil the objectives for which 
it' was set up, it has also failed to observe the ftnanc.ial discipline 
expected of it. On the contrary, it has violated ftnancialrules with 
impunJ,ty. Grants amounting to crores of rupees were distributed 
at the end of the financial year without ensuring that the organisa-
tions would be able to serve the purpose. After paying the grants, 
no efforts were made to ensure that the money was spent ·for the 
purpose for which it was intended and that it produced the desired 
~ t  The, Committee have recommended that the Ministry of 
Commerce should appoint a High Powered Committee to evaluate 
the working of the Board, fix r'!sponsibility for various lapses and 
suggest necessary corrective measures to tone up the working of the 
:Board so that the Board may actually function asa powerful cata-
lytic agency for development of handicrafts in the coufttry and for 
improving the lot of artisans. 

6. A statement showing the conclusions and recommendations of 
the Committee is appended to the Report (Appendix II). For 
'facility of reference these have been Printed in thick type in the 
l:lody of the Report. 

7. The ·Committee place on record their appreciation of the assis-
'tance rendered to them.in the examination of the subject by the 
'Office of the Comptroller and Auditor General of India. 

8. The Committee would also like to express their thanks to t~  

'Officers of the Ministry of Commerce (Department of Textiles) for 
the cooperation extended by them in giving information to the Com-
mittee. 

NEW DELHI; 

.4, November, 1982 

13 Kartika, 1904-(SCIka). 

SATISH AGARWAL 

Chairman 

PvblicAccounts Committee .. 



REPORT 

!{Pcrm 1 of C. & AG Report (Civil), 1979-aO em 'Which thi' Rep&rt 
is ba..,ed, is reproduced as AppendixI] 

CHAPTER I 

COMPOSITION AND FUNCTIONS _ OF THE ALL INDIA 
HANDICRAFTS BOARD 

A. Histori-eal BacJqrround 

The All India Handicrafts Board was set up in November, 1952 
:as an advisory body to advise Government generally on problems 
'of handicrafts industry and to suggest measures for its coordinated 
,development. 

1.2 Giving the historical background of the All India Handicrafts 
'Board, the Ministry of Commerce (Department of Textiles) have 
~ t t  in a note: 

"In 1948, the Government of India set up a Cottage Industries 
Board which was entrusted with the development ot 
handicrafts, handlooms, Khadi Village Industries, Silk 
and other small scale industries. Soon it was realised that 
the diversity and extent of problems and the number of 
Industries to be dealt with by this Board were of such 
magnitude as could not be handled effectively and speedily 
by one single organisation. 

It was against this background that the All India Handicrafts 
Board was established in November, 1952. The Board 
was set up to study the Problems confronting develop-
ment and the progress of handicrafts, to advise the 
Government on the solution of these problems and in 
-particular, to improve and develop production techniques, 
-new designs to suit the changing conditions and to pro-
mote marketing in India and abroad, The Board was 
also required as a technical body to advise the Gove!91-
ment on grants and loans to be given to the-State Govern-
ments. private ,organisations and institutions for financing 
activities necessary for the develOPment and. improvement 
of handicratts." 
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B. Compositioa of the Board 

1.3 At the time of its initial constitution in 1952, the Boarer bact 
a Chair and 20 members. Since then, the Board  has been reconsti-
tuted from time to time. Government Of India Resolutions recan.-
~~  t.bt :Qoarc:l were issut!d on the fol1owinl dates: 

Date of issue of Govt. Reaoll.ltioo Tnm of the Board 

---_ .. _-------... -------.-_ ..... _--------_. 
J.. 

sa. 

s· 

•• 
5· 

6. 

7· 

8. 

9· 

to. 

U. 

IZ7-11-1954 

1-8-1957 

12-6-1960 

4-!)-1g61Z 

as-III-rg64 

1!)"9-19fi7 

7-.-197. 

IZB-7-1974 

RG-7-19V6 

3-6-1978 

1-7-.lgBl 

Not riven 

3 ~ 

II yean 

II years 

3 years 

3 years 

Notgivcn 

II yean 

• year 

1.4 From 1 ~1 1  Government ~  t ~t  a Joint S:>arcr; 
f01' Haadlooms and Handicr.afts viz. the All ~ . .Ha.D6iloom. and 
I(andicrafts Board which ooDSiats of 78 members. The Minister of 
CommerCle' ~ the ~  at the Burd. 

1.5 The Audit para has poimeq out that while the Board was' 
required to meet at least once in 4 months, it met only once in each; 
of the years 197.6, 1971, 1m· and una; Asked about the technical 
and administrative dJftlculties in holding more than one or two' 
meetings every year, the :..tfini&try Of Commen:e (Department of 
Textiles) stated in a note: 

•• 

"1)uring 4 years, 19?6,' 1977, 1978 and 1979, All India Handi-
crafts Board. had· met twice in lWl6. once in It'18 and once-
in 1979. The Board did aot have any meeting in 1977 . 
The tneetmgs of the All India HancticraftsBoard were-
held' at the eoaventence of the Chairman of . the Board. 
'There was no Chairman oftbe Board from' 21st May, 1977' 
to 2nd lune, Itr8;n 
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c .......... 4 Qb1eniwa 

1.6 The Board is requested to keep in view the following objec-· 
tiVeil of the Government in respect of handicrafts: 

(i) to develop handicrafts keeping the socio-economic, cultural 
and artistic perspective in view; 

(ii' to make handicrafts an eft'ective instrument of reducing 
un-employment and under-employment; 

(iii) to make ~t  an effective tr ~ t of increas-· 
ing the incomes of whole.tiJJ\e and part-time producers; 

(iv) to improve craftsmanship, artisanship and rural house. 
hold innovativeness in this regard while remaining based 
on the foundations ~  cultural heritages; apd 

(v) to promote economic independence and social status and' 
individual dignity of cr.aftsmen. 

1.7 The functions of the Board are generally to advise Govern-
ment on policies necessary in respect of handicrafts in the light of' 
the objectives and in particular: 

, 

(a) to study the human, socio-economic, technical, financial,. 
organisational, cultural and artistic aspects of handicrafts 
in the country and in the light thereof recommend policies; 
for development; 

(b) to advise Government on priorities; 

(c) to advise on measures for expansion and development of' 
internal and foreign markets for handicrafts products; 

(d) to advise on measures for effective eo-ordination of the· 
development efforts among the various State Govern--
ments/Union Territori.; 

(e) to recommend any ether measures necessary for the' 
development of handicrldt8 such as technological improve. 
ment, quality control, design development, product de-· 
velopment, research,traming .and· ~  publicity,. 
r ~ t  of ~  cO-'OP,eratives and otber insti-
tutions, organis.tion and flow Qt credit, supply of raw' 

,. , . materials and improvement of bousing and other aspeets· 
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of the living and workling environment and the quality of 
lire of artisans; and 

(f) review the progress of ~t from time to time. 

1.8 The Committee enquired if the All India Handicrafts Board 
.:had reviewed the progress made in the direction of development of 
.handicrafts from time to time and if any detailed study had been 
,made in this regard. The Development Commissioner, Handicrafts 
stated: 

"We commissioned a ~r  number of studies through other 
organisations on, various subjects. Out of 21 Reports, 17 
Reports have been received, 4 Reports are still awaited." 

1.9 The Committee invited the attention of the representatives 
of the Ministry of Commerce (Department of Textiles) to the 
, following observations contained in the Repprt of the Working Group 
'cn Handicraft for the Sixth Five Year Plan: 

"The performance has lagged behind the financial targets set 
out both in the central and state spheres. 

Another important parameter ~ inadequacy is that craftsmen 
are still typically below the poverty line. They are not 
among the major beneficiaries of the banking system or 
of the research and development and their living and 

"-., 
working environment is unsatisfactory." 

1.10 Reacting to the above observations, the Development Com. 
'missioner, Handicrafts stated: 

"It is a ~ tr t  and a confession. Regard:ng the 
poverty of the artisan or' the craftsmen, it will be too much 
to claim by anyone that the poverty has been removed. We 
do not claim either. But We can certainly say that with 
the increase in exports of mainly' two or thr'!e items like 
carpets, metal ware etc. the wages of craftsmen and arti-
sans in these sections have gone up over the last few 
years ... It must be confessed, as in all other sectors, here 
also the cream is taken away by th'! expol'ter and the 
trader. About that there is no doubt." 

, 1.11 Asked if an] study had been conducted about the improve-
:ment in the living conditions of artlsaDs, the witness replied: 

~  formal atudy has been conducted." 



1.12 The Commiteee enquired if any study had been canied out 
with regard to the total number of artisans and craftsmen throughout 
the country, the type of training required by them, the part:cular 
industry in which they could be absorbed and other steps necessary 
to provide them employment. In reply, the "Development Commis-
sioner, Handicrafts stated: 

"We have not undertaken any comprehensive study. What we 
are proposing to do now is to take up studies and surveys 
s'!Ctor-wise. That will be more meaningful perhaps." 

1.13 The Committee enquired if·the Board had recommended any 
measures to Government for adoption with regard to matters like 
technological improvement, quaUy control, design development, 
research and training etc. the Development Commissioner (Handi-
-crafts) replied.: 

"A comprehensive study of the above matters has not been 
made to be able to ~ t to the Government for taking 
measures. " 

1.14 The witness further added: 

"We can say that is because of the in:tiative of the Board that 
various arts like Madhubani painting or the Kalankar art 
of Andhra Pradesh which were gradually languishing, 
have been revived. It is now regarded to have its own 
fashion and charm and has caught the imagination of the 
people. The Kalankari art is being restored to its old 
glory. 

The Art of the chikan work has been promoted at Lucknow. 

In RajaSthan, the Bagru liand-printing has improved. The art 
of Sanganer has also improved. You can see the improve-
ment that Bagru has mad,:! and the amount of design that 
we have given ~ Bagru. It has shown improvement." 

1.15 In a subsequent note furnished to the Committe'l!, the 
:Department of Textiles has stated as follows: 

"Some of the steps taken by the Board which have helped in 
developing handicrafts and r ~  their sales and ex-
ports are as under: 

(1) The Board conducted more than 120 studies on various 
crafts" in fifties and sixt!es to identity craft pockets and 
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stq.dytheir poblems. This WIU!OM of the impor,liant 
~  in identifying the production oentres of haBdiocNfts 
in the country and ~  "ttention on their problems. 

(2) The Board projected the image of Indian handicrafts· 
within the country and abroad by ol'ganiaing .elusive 
exhibitions of handicrafts and also by tak:ng up various 
publicity measures such as broelm1'es. pamphlets, films,_ 
live, demonstration of r ~  etc. 

(3) The Board had taken up training programme through 
MastercraftSlJlen in the beginning and subsequently 
through t~t t  set up for the purpose. The steps 
taken in the field of training bave helped in enlarging 
the production b8ie for handicraft. in the country and 
also helped the rural and semi· urban people to get em-
ployment in the sector. In the carpet craft mOfe than 
50,000 workers have been trained and this step has help-
ed in enlarging tlJ& pHductionbase for carpetll specially 
in J&K State·and East U. P. and boosting ilP exports. It 
may be added here that handicrafts are generally not 
taught in schools andcol1eges and handicrafts 130ard has. 
done a pioneering job in this direction. 

(t) The ~ through ita technical personnel at head office 
as well as at its field ofIces and ~  offices have' 
helped the State Governments to foJ'ttl1l1ate Plan Schemes: 
relating to handicrafts. 

(5) In the field of designs, the Board has set up four Design 
Centres et Ban.galore, Bombay. Calcutta and DeIhL 
Concerted .effort was made to develop new designs as 
well as revive old des!Sns. Several State Govcmments 
have set up their Design Centres after the Board took the 
lead in this dtreet1on. .In order to PlltServeold crafts, 
Board has set U}J a Crafts :Museum which has rare collec-· 
tion of more than 20,000 exquIsite pieces of handicrafts. 

(6) The.Board hu been continuously in touch with in-dustry 
and trade and· recommending various export promotion 
measures to Government from time to time. The export 
promotion and export assistance mellSures nave helped 
this sector to increase their expbrt$. 

(7) In order to encourage and honour outstapding cra,ftsmenp 
the Balii'd had iD.8tituted a seheme of ltational Awards tOe. 

~  
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The Boarcihas also itlStit'ilted a scheme to give pension to 
uaf'tslnen in. indigent circumstances." 

1.l6. Asked about the number of .nisans getting old age pellsiobs 
:Development Commissioner, Haru:ticrafts stated before the Com • 
. mittee: 

"Weare giving 15 pensions per year. About a hundred p'Jople 
are gett:ng it." 

1.11 The All ladia H.aadierafu Board was lH!t up ill 1852 as an 
.advisory bqdy to advise r~Dt generall,. oh 'JJI'Obleml of 
handicrafts and ttl suuest JDeaSw:e8 for its coordiDated develop-
ment. The Board was enka.a.sted witla a number of fandiollB mclutl-
.iug study of lutman, seciOloeCoa ... nic, tecJudcal, fin.nciaJ, orgaaitta-
tional and artistic: aspeds of handicrafts in the eauntry aDd ill dte 
nght theJ"eof rec."o:nmaend policies for develo.pment. The CoDUllitt.e 
'arc, however, f,urprised to note tbat even though thirty years ha.e 
·eJap'icd, the All India Handicraft. Board bas not as ~t conducted 
any comprehenfji\'e study to collect such basic inform.ation as the 
number of artisans and craftsmen in the cou.try. t7Pe of trainiag 
required by tlleln and traiJliag necessary to pr8vicle employmentio 
them. It is ~  comprehension as to how in the absence of this 
basic inform"tion. the Board could take and suggest any concrete 
measures fur dC\'eJopment of handicraft in the country. It is, 
there·fore. not r r ~ thut the Board was admittedly not in a 
position to suggest any measur.::s to Government with regard to 
matters like technolog;'''!a) improvement, quality control, design 
dc"cJol)mtmt, research and training etc. in. the absence of a compre-
hensive study of these matter!'>. 

1.18 The primary task of the Bo:ll'd was to make handicrafts an 
-effective instrument of reducing unemployment and under-employ-
ment among Rrtisans and to promote economic independence and 
'sodal status ond individual dignity of craftsmen. The Committee 
regret thut t'ht' Board has not able to achieve any concrete results in 
·this regard as is bome out by the Report of tbe Working Group on 
Handicrafts (1978-83) for Sixth Five Year Plan which was presided 
over by the De\'elopment Commissioner for Handicrafts himseU. 
"The Working Group had observed that the crafts.men were stiU 
Ih'ing below the ~ rt  line, they were not among the major bene-
ficiarie" of the banking system or of research and developm.ent and 
their living and working environment was unsatisfactory. While 
the representative of the Ministry of Commerce claimed that with 
!tbe r ~  in exports of carpe-, metalware etc., the wages of 



8 

eraftsmen and artisans had gone up, it was admitted that theereatll. 
of extra earnings had been taken away by the exporters and traders-
while the workers and the artisans had got only the crumbs. More-
over, in the absence of any fonnal study bl this regard, it is difficult. 
to judge thcE'xtentto which there has been any· improvement in 
tbe living standards of the artisans cOJrs.equent on the setting up of 
tile All India Handicrafts Board. Thus, even after 30 years, the 
very object of setting up the Board remains to be realised. 

1.19 The Committee note that since its initial constitution in, 
1952, the Board has beeD reconstituted 11 times. From lst July 
1981, a Joint Board for Handlooms and Handicrafts consisting of 78 
member! has bt-en set up. Tile Committee are unable to appreciate 
the rationale of setting up a Joint Board for Handlooms and Ha.ndi. 
crafts wlu."l1 the problems relating to these sectol"S are entirely 
different and are in no way inter-connected. Moreover, a Board 
with 78 members is too unwieldy. Even when the Board had a 
memben;l1ip of less than half of the number it was not found pos!;i-
ble to hold meetings even once in four !ponths as laid in the rules. 
During n period of four years 19'21 to 191!p, the Board met only " 
times. The Committee would therefore like Government to examine 
if it would not be better to set up a compaet Board exclusively for 
Handicrafts. 



CHAPTER II 

DESIGN' AND TECHNICAL DEVELOPMENT 

The Audit Para points out that for design and technical deye;.. 
lopment, four regional Centres were set up in 1956 at Calcutta •. 
Bombay, Delhi and Bangalore and a technical development Wing 
was added to each of them in December, 1974. The main objectives 
of the Centres were to develop new designs based on deman.d and 
to render assistance to craftsmen and artisans. An expenditure ,of 
Rs. 92.55 lakhs (on design wing only) was incurred on these Centres· 
during 1974-75 to 1978-79. However, in a draft scheme for 'Design 
Extension Service' it was mentioned that the craftsmen did llot 
come to the Centre for design assistapce, that the exporters did not 
patronise it and that in contrast to all the inputs the commercial 
acceptance of the designR developed and thek dissemination to the· 
trade was hardly 10 to 15 per cent. According to the Regional 
Design and Technical Development Centre, the poor performance 
of the design centres was mainly due to the'r location at fixed 
places and lack of p'ublicity. 

2.2 Asked if the poor performance of the design centres was' 
due to the location at fixed places and lack of publicity and if so,. 
what remedial measures were taken to overcome these difficulties, 
the Ministry of Commerce (Department of Textile$) have stated 
in a note: 

"Although there is scope for considerable improvement in 
the performance of design Centres, it would be unfair to 
say that the performance of all the design centres is . 
poor. Location at fixed placs and lack of pUblieity are· 
some of the disadvantages from which these design 
centres suffer." 

2.3 The Committee pointed out that the All India Handicrafts 
Board had attributed inadequacy of technicalladministrative staff . 
for the ineffective implementation of the schemes and enquired 
about the steps taken in the matter. In reply, the Ministry of Com-
merce (Department of Textiles) stated in a note as follows: 

'4Recruitment Rules are being framed and requisitions are· 
being sent to the recruitment agencies. The working of" 

9 



10 

various schemes is under detailed examination and staff 
structure will be finalised thereafter," 

2.4 It has been pointed out in the audit para tb8t no evaluation 
-of the progress of work in technical wings of the Centres had been 
_done sinee thei-r inception, though envis"ged at the time of their 
8IUl.Ctioft.. A.eeI about the reasons for the ante, t~ Ministry of 
• Commerce (Department of Textiles) stated in a note: 

"It is regretted that no evaluation of the progress of the work in 
the technical wings could be undertaken." 

2.5 Audit Pbra further pOints out that although in January. 1974, 
tbe Board had impressed on the regional centres that old and obso-
lete samples' be disposed of on emergency basis, no disposal of 
. samples ltad taken. place except sets of a few satnples at Delhi and 
Bombay. Moreover, while large stocks of prototype samples, tools 
-and equipment, machinery and raw materials were lying at d:fferent 
regional Centres, annual verification thereof, as requirred under the 
rules had not been conducted at Calcutt:! Since inception, New 
Delhi since 1967, Bombay since 1970 and ~ r  s:hce November, 
1975. Asked about the vahle of the samples produced upto March, 
1974 and lying at various Centres, the Min:stry of Commerce 
(Department of Commerce) have stated: 

"The total value of the samples produced upto Maorch, 19'14 
is Rs. 12,20,348.42_" . '-

2.6 To a query as to why no ~  phymcal verification of the 
. stock ~  at various regional Centres was conducted regularly, 
the Department of Text:les stated in a note that "It is regretted that 

.. annual verification could not be conducted." 

2.7 The Committee desired to .be informed· of the achievements 
-of these design centres, shortcomings in their r r ~  and 
remedial measures taken in thi6 regard. In reply, the Ministry of 
-Commerce (Department of Textiles) have stated as follows: 

"(a) These four design centres of the Board pursued their 
prima·ry object of studying traditional crafts of the region, 
documenting traditional designs for the purpose of pro-
motion and evolVing of new des:gns. The centres made 
efforts to revive and de",elop handicrafts, planned visits 
to and maintained contacts with craftsmen, traders, 
manufacturers, exporters and their organisations. With 
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the object-of populariBiDg DeW deeips aBd tedmiques of 
r ~ special ~  for dUpJay of des1ps 
.,nn manpd· by the centres in tIMU· respeetive regions. 
TheyaJsO ~  acmce aDd tecbn:ieal dow-how to 
individualS, emporia, volanltuy orpnilHlltol1l· and State 
Goveraments, etc. in . C8l'1')'iDg oat their developmental 
programmes and overcoming technical diftleulties. 

(b) It was noticed that the craftsmen seldom r ~  the 
centre for design. assistance and the commercial accep-
tanee of the dea1gns developed for ·their dissemination to 
the trade was not satisfactory. 

(c) A small Sub-Committee ot the Standtilg Committee on 
design and ttatning of the All India . H ~ t  and 
Hat'ldlomn Bo.d is· going ~t t  whole· question." 

2.8 Although a Design Service Division was working in. the 
Soard to coOrdinate the actiVities of the regional deSign centres, no 
reeord of the progress made at the regional centres was maJ,ntamed. 
A ~ abo\d the reasons lor the Same, the MinistrY ot ~ 
~ rt t ot Textiles) have stated in a note that "Recmds Cit 
~ were maintained but they were not adequate and could 

:be iMproved' upon." 

2.9 AUed about the samplee lying undiepoald. in the n.ip 
Cenuel, the Development Commissioner, Hanc:Herafts stated before 
the Committee: 

"For the same material in the same craft they develoJ) new 
ideas and develop new products. That product had to be 
accepted both by the craftamen in the field and a1&o by 
the market. If a person makes 10 or 15 samples, 1 would 
be happy if two or thIee are aecepted both by the enfts-
men aDd the market. The remajpt"g items remain in the 
Centres. The value of these bas become qUite laqe; in 
fact I had Visi1ed the pJaeet where tbe ,torte are teaUer .. 
ed. We have not taken adequate steps to diIpose of the 
lamples." 

2.10 The witness added: 

"There are registers maintained at the design centres tor 
noUng down the parties who supplied designs and also 
the etaftimen who work for designs. The reeords are 
mai:iltairled. But perhaps the records maintained are' :not 
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up to the mark. But we have registers kept up there tor 
maintaining the record as to what design was produced 
and to whom was it given. A technical development 
wing was added to all the tour design oetltres in 1975 or 
1976. No formal eraluatlon has been done as to what has 
been the utility of these centress in the last 8 years. 
My personal· assessment Is that the technical development 
centre at Bangalore hal done very good work, they have 
standardised certain tools, out the remaining centrell have 
not been particularly ef!ective. In the traditional indus-
tries development of a tool and standardising it and then 
making it acceptable to traditional craftsmen is not a very 
easy task. So it will take a lot of time. As I said, the 
performance of the Bangalore centre must be quite upto 
the ~  Other centres have not really measured up 
to OUll' expeetatlODl." 

Z.l1 For design and tedmical development, four regional cantrell 
were let up in 1958 at Borubay. Calcutta, Delhi and Bangalore and 
a Tec:hnical Development Wing was added to each of them in D&-
cember, 1914. The main objectives of the C8lltres were to develep 
new d-.igns based on delDaJlds and to render assistaaee to crafts.. 
men and artisans. The Committee regret to note that these design 
centres have failed to fulfil the objectives for which these were set 
up lIS it dear from the fact that the eentres have not been patronised 
either by the artls8.lll!l, or by exporten and the commerclalaeceptanee 
of the designs developed and their dissemination to the trade was 
hardly 10 to 15 per cent. The Committee find that while at the time 
of S8DCtioning of teelmlcal wings of these centres, it was laid down 
that the work of these wing'S, would be evaluated, DO such evalua-
tion has so far been done. This is regrettable. 

%.1.% The Committee note that some of the factors respo!l"ible for 
~ ........ tisfadory funetioaing of these eentres are sbortage of admin-
Inrative and teehDieal staff, location at fixed places Rud brk of 
pUbUdty. The Committee recommend that an iadepth study of 
all tJaese centres should be taken 1Jl) immediately to find out the 
defeciencies in thetJe t~ and mest.t;uns taken to remove them. 
The Committee need hardly emphasi"le tbat It is only by inh'oduc-
tlon of attraetive desips that our bandieraftscan be popularised 
both in domestic as well as foreign markets. 

2.13 Altbough samples worth several lakhs of rupees have been 
.prepared by these deSign centres, these are 5tl1l lying at various 
centres. What is really shocking is that eveD annual physical 
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verifteatloa of these IIIDlplea II not beiag doIle ud no satisfactory 
record In respeet of these samples Is heiDg maintained. This is a .... 
NleetlOll 011 the working of die Boud. The Committee reeommead 
that the Board shoald he iDstrueted to _sure that proper records 
are maintalDed in resped of the samples produced ID various design 
eentres, amual physteal verlftcatfon done and coneerted eftorts made 
to dispose of these samples. The Committee would like to be ID· 
formed of· the concrete measures taken in this regard within six 
:rnoatluJ. 
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Um\6r'ttuIse aehemt8, traitdDg was imparted by a master uaft ... 
man of repute at his own place of work. Raw materials, too •. _ad 
~ t were supplied by the master craftsman or the trainees 
themselves who were paid monthly stipend. at the rate of Rs. 80 each. 
The finished product was tbe property of those who provided the raw 
material. ~ ·n 
3.2 According to Audit Para, during 1974.75 to 1978-79, training 

under the above schemes was imparted to 1470 apprentices in cliffe.. 
rent crafts under 195 master craftsmen. No evaluation was however, 
undertaken by the Board to ascertain as to how far the objectives 
~ the scheme were achieved and how many trainees ~  adopted 
the profession after completion ot the training. 

3.3 The Committee desired tolmow as to why no evaluation wu 
made to ascertain the extent to which the objectives of the schemes 
were achieved and how many trainees had adopted the profession on 
completion of the training. In reply, he Ministry of Commerce (De-
partment of Textiles) have stated: .. 

"'--. 
"The objective of scheme was revival of languishing crafts 
and imparting special expertise. It is well known that 
crafts like Kalamkarl, Madhubani paintings, stQne carving 
etc. have been revived. The test of success is in the sale of 
these products in emporium. ~ formal survey was, how-
ever, conducted." 

3.4 It hu been pointed out in the Audit Report that in March, 
19'19, the Board sanctioned Rs. 9.58 lakhs to a voluntary organisation 
(Gandhi Peace Foundation, New Delhi) for organising 70 training 
,lCbemes in Zardozi (gold embroidery), ivory t wood snd. jewellery 
crafts in Delhi and its surrounding areas and released in March, 1979, 
RI. 5.08 lakhs for implementing the schemes on behalf of the Board. 
It was noticed in audit that against 70 training schemes sanctioned, 
the organisation started 60 schemes in 19'79-80 and spent RI. 3.98 
lakhs upto 31 March, 1980. The Board issued a fresh sanction in 
August, 1980 for RI. 4.48 lakbs for 38 training schemes for ten mont"!!. 
Sale proceeds, if any ot the goods producedl were not deposited with 

14 
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theBoard.·amd ~ U  about tile ~ tr of tt'ainees trained. wu 
t t~  

3.& The Committee-desired to be informed of the consideratloll.l 
on wbich theimplementatioD. of '10 schemes· f apprenticeship trainees 
.... assiIDed toGaDdhi Peace Fouruiation,Ne.w Delhi when the pro-
pouk for web ~ were spopaored and implemented through 
the field. oftl.ces. In replJ, the I6n.istry of C.ommerce (Department ot 
Textiles) have stated: 

''Gandhi Peace Foundation informed the Board that they bad 
a meeting of the 'renowned craftsmen and women at Oelht 
at ~  Pet-ce Foundation wl?lch was. t~  ~  ~ t 

4O()......800 distinguished ~  and women. (landhi 
Peace Foundation also informed the Board that they 'have 

t ~  iOOd 1t~~ with ~ ~ t  of crafts-
men and W,O.JDen. On the r~~t  the Gap.dhi ~ 

Foundation, the ~ r  ~ 70 ~ ~  schemes 
in various crafts in. Delhi and surrounding areas. The 
schem .. · were .coveJfed under the· J8I1etal poijcy approved 
by t1w Board that item UIOCia.te rep1.1ted, r ~ flDd 
volURtasy org'P •• OIlJiA ~ 01. U.s .... 
sluee the aM.tlrit.tes of .. 80Rd Q,d ~ ~~  

a.e WPtJIl ..... ~ tR.e ~ ~ t ~ PI-~ •. ~ t ~

l114IIil-' ~ ~ .... aJJ4. if ~~~~ ~ ~ ~~  ~

tbtC .. .., ~ ~ .t#.. ""',J. ~  ~ ~t ~ ~ ~
.. ~~~~~ ~ ~ t 1 ~ »en' 
8Ikad.wlly a ~ ~ ~  ~ ~ ~ ~ ~ r  ac-
-~  ~ r~~  tocU 8.Dd ~~t were !to :Q.e ~~ 
pJW !by tlte ~ r~ "" ~ tr~  ~  ~~ ~r  
i ...... n. a ~ ~ ~ ~~ :win Q9t ~~ ~  ~ r 

tae .... ~  ~ ~ ~  .the QQwd, "'ey 
were new schemes." • 

1 ~ ~ ~~ it ~ ~t r organisaU90 had 
~ D ~~t  ~ 1 UA ~ py paid Youcher.t ~~r  t~  ex-
~  of RI. 3.18 ~ ~  ~ .1:1Pto ~  .1980 ~  if 
neat ~ ~ Bqar.d ~~ ~ ~ t the ~~~ r  ~  baeD 
~ ,on ~ ~ 'PJPPC)8e. til re,Ply, ~ MbJistryof ~ r  

~Dt of ~  ~~  ~ ~ ~ t  

fiNo. -ftese were not required as·per grauts-in..aid rules. lbey 
have IUbmittldput Of:the MCOUIlta .41Uly aUtte«by ,QIar-
terea·J\.ccmmtaDta.;lftle .a.utee ~ D t t t  ihas· .... ·0CMft-

!' __ " ptetea·the t Dt ~  
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3.8 Askaci about the position reprdiD, recovery of tntereat earned 
by the organisations· on the unspent balance of the sale proceeds of 
goods produced by the trainees, the Ministry have replied as follows : 

"Final accounts have DOt been rendered by Gamih1 Peace Foun. 
dation. The question of Interst earned on the unspent 
balance and the sale proceeds of goods produced wm. be 
examined after final accounts are received." 

3.9 To a query if the apprentices had been employed gainfully 
· after completion of their training, the Ministry have repUed that 
"No formal survey has been conducted." 

3.10 The Development Commissioner. Handicrafts clarified the 
poaftion during evidence as follows: 

"70 training schemes were to be organised by them. By and 
large they ~  organised. We have not received the utili-
sation certItlcates from them yet!' 

3.11 Under the Apprentlceship TraiJdag tehemes. traiDiag was 
Imparted by master eraftamen of repute at their 0'" plaees of 
Work. DIirmc 1.,..4-75 to 1171-'11 aeinlDc under the above schemes 
was imparted to 1470 apprentices hi cWfereat crafts under lIS 
master eraftameu. The Committee hO\ftver, Dote that the AD Jadia 
IlaDdierafts Board IurftDOt 1Uldwtakat any evaluatloa to ....... 
as to how far the objeietlvea of the lehemes have been acJdeved and 
how many tramees had aetuaI1yadopted. the proleaidi;..Iter the 
eom.plettoD of their trabdD.. ThIs Ja to 18y the Ieut, surprlalDg. 
The Committee reeOmmnd that In future .. ad when .. eh a 
. : Hheme Is started by the AU India RaDdlerafts Board, then sboald 
be a periodical evaluation/review 01 the a __ 10 as toO ueertaIa If 
the scheme has heeD able to aehleve the objectlv. fot Wldeh It has 
been I6lrted, to Io.-te Uftd_elee. If.y aDd to tab ttme1y eorree-
tlve measures. . 

3.12 Thc Committee note that the All Jadla uuuIieraftS Boud 
·.uctioned in Mareh, 1979 as. 9.58 1akIi8. to ~  FOUDda-
· tiOll, a voluatary organisation for ofpD ...... 10 traiDIig Schemes ill 
pld embroidery; ivory, wood and Jewellari .craft. in ~ NUl Ita 
I1U'1'OUJldln, areo aDd r ~ In Mafth, 11'71 Its. 5.08 Iakhs for 
. the purpose. AlthoUlh upto Marell, 1_ oaly a 111m of ... 3.11 IakhI 
· wq spent, the Board IiInIe4 a freIh 1IIUlett,a In August, 1980 for 
... 4 .• Iakhs. Neither the .. Ie proeeede of good. pl'Odueed were 
deposited with tke Board Dor iDformatloa aIIoat the Dumber of 
trableea actuall, trabaed farDiMed. What II .tm more I1II'PriJID& 
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.. that vttlhadoa eertiftc..., iD l"eIped of tile __ tat apet by tile 
('4.AI Peace I'9andafion haft dJ.. DOt .... pvea. fte All JD& 
: HancUcrafts BOard baa Dot eoaducted IUl7 -UI'Ve)' to ftDd out if the 
apprentltes trained under the seheme have heeD piafuDy __ 
·ployed. . 

3.13 The Committee fail to appreciate the basis on which. Gandld 
Peace Foundation which has no expertise or previous experieDee in 
tie field of· handlcraft8 w-. entraated with the respoasibiUty of 
or.auJsinc· lthese appreatieeship ,chemes. Moreover, after having 
i1sleased the JIlODey, the Board did not take any steps toeasure that t_ BIDOUD .... properly &pent and only part of the ..,...t -daly 
auclited by th8 Chutered AecoUlltant. .. been furailJllaed. StepI 
have Dot been -taken to obtain utilisation eeriifteatee from the 
~t D ... 1he CODUbittee cannot but eonelude .that the· All india 

. ~ r t  BoanI have failed to esemse due eetrol and ·8a.perri-
SiOD . to eDIIUre that the expenditure on the sehemes produees the 
expected reI"lb. The Co....uttee would like to be a,....... of the 
detall,d re&SOllI for this fai1are On the part of the Board· aDd the 
meaSures taken to easure that at least now the utlBsatlell eertifteates 
are obtained from the Gandhi Peaae Foundation. 

. B. Massive Training Prop-amme fA Carpet Weaving 

3.14 Prior to. 1975, the Board had set up ·18 training centres 
in Carpet ~  To meet the increasing demand of Indian car-
pets in foreign markets, it was· decided in 19'15 that 30,000 (revi&ed 
to 4&,0(0) weavers· should be ttained in carpet weavtng during 
1976 to 1979. A Iftusive programme of training in carpet weaving 
was, tlMlrefore. launched. by the Board in 1978-'11. Agamst 829 
. tr'aimng,Centres sanctioned upto 1978-79, 817 centres were actually 
set, tip.-421 by the Board, 63 by the Handirafts and Handloom Ex-
port Corporation and 333 by State Handicrafts Corporatlons. Under the 
scheme,SO trainees, at the rate of 5 trainees per loom were to be 
imparted training at each Centre for a period of one year (1-112 
years in the case of training centres in Jammu and Kashmir). The 
training centres set up by the HHECand State Handicrafts Cor-
porations which were financed cent per cent by grants from the 
. Soard were to be converted into produetion centres after campi. 
tian of training and all the trainees absorbed therein. Trainees, who 
had completed. the training in the Centres run by the Board were 
to be absorbed in the ea:rpet' produet1on centres in the respective 
State! in which the centres were located. 
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3.15 It ~ beep. ~t  out in the Audi.t ,Para t.hJt r ~ ~~ 

k.T1."I8lak11a produced "by trainees in l1ttarPradeih bad ~
lated and. had. not yet been disposed of. Similar infonuatioll. in ~ 

paCt of carpets:lying undispoRd of in other ~tr  were awaited. 
A representative ot the State Industry Department ()f Rajasthan 
who visited the Centre at Tonk in April, 1978 reported to the Board 
that out of 51 carpets lying in the Centre, 41 carpets had faded, 
were tom or soiled. ~ 

3.16 The Committee desired to be wormed of the number of 
caI'pIIt8 .produced. at the 1rainiIlg Centres run ,by the Board and the 
number ."" carpets diJposed ot, -1IJe nUmber of carpet. stttl l,mg 
uatIlspoaed of, their value and the present contfition ·of .tllese un-
dJ8poIe4 aupets. '4l'he eommitteeaillo Oesired. :to . know 'the·reaaons 
..,. ,tbase -carpets have Dot been .disposed of. In reply. the ~ 
of oCcnmnerce (Departmea.t oft'extUes) 'havestailed: 

~  .,500 .carp.e_ ~ r  .at .the l)'alning 
,c.. I'\.\D .. ~  ~  the aear4. So far ~t 7IGCIl'-
peg bave ,bee1). .diJposedof. Ap,pa:MJJ;Q8Wy, 1~  'car-

pets ar. IrN ~  1the vUte:of tthe ~t  .is 
being worked out. The Board has taken following steps 
for disposal of these carpets: 

<a> Issued. advertisements in newspapers for disposal of 
.". ;j:n ~ ~ 

~  ~t ~Stt~ ~r t  CC.XC, HHtc and also 
to JeVe.ral ~~  to ~  ~  

So ,far. the response. 'has . 'l'een very .poor. 'It is now proposed 
toauctiOll,Plain carJiete wIth the'help of· BmtItB. After 
..e1Jig file respoDIe otthe auetlOD, further aCtiOn would 
'be taken. 'some of the ohI carpets :have iWeriorated. How-
ever, by 'and' -_Ie carpets are pnera1\Y in 'satisfactory 
eondlticm ....... .-" q, ... .. 

U'I. Asked 88 to how IonS these carpets were stoolr.8d, Develiop"l 
~ t Commissioner, Handicrafta s1:ated before the Committee: 

"SInoe '1M ,these carpet, are being manufaatqred ~ these 
trameea. . Ia the ~ CO\I1,'8e, a ,traiDee;is ~ 
to make three . carpet. •.. 8n1; ,iI a .Jilain <me, Ithe_orut 
is a deatp onean4 the thirdia • 'better deeign'CQPet. 
There may be ca!pets iromvartous areas stored :ftom 
1978." 
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a.18The· witness further stated:" 

"There is no doubt tha.t over the years, .the quality of CllJ.'ll.,ts-. 
if they are not properly stored, gets deterior:ated consi4er-
, ably. It would have been much better if we had devised 
a machinery or sYstem by which these could. have been 
disposed. of as they were produced." 

1~ The Secretary, Dep;\rtment of Textiles added: 

"I wowd definitely accept the accusation that '!nore efforts 
should have been made in the earlier years to dispose of 
these carpets. " .Now we are .trying to 4ispose them of to 
the best of our ability." 

3.20 He further stated: 

"When the carpets were produced, the initial effort was to 
try to sell them at tl1e price tha·t might beavai1aPle in 
the market. The t~  of auction came up later when 
it was felt that there was not much success. In the flrat 
two years, this decision about auction was not taken. But 
after that it Should bavebeen ,taken." 

3.2l ~ ,bol,lt the nUm))er of dam;a&e4 ~~t  the Develop-
ment Commissioner, Handicrafts stated: . 

"At the most;roo are .by .and Jarie danu\ged. There ~  ~ t 

seven places where they are stored. Only at one place 
where ~ ~ ~ ·in, eome damN, w. ~ t r

w:\ae, l;>y and lar,e .the condition of the carpets has been 
reasonable." 

3 .• To meet the iDC!QU.,d ...... Dd of IJuIian carpeDUt ......... 
BlUkets, it was decicled in 1975 that 30,000 weav", ~  ~ .-.ed 
in carpet weavm, during 1976 aDd 1979 and a  m .... ve prorramme 01 
flniRiagia ~ wea_ w_lauDcW. mf-n. ... ... purpo_, 
817 eeDb:es JVet'e . ..,t uP ... "SO tr~ were ~ be .teaiaed in each 
Centre. The CoJnmittee have been informed that although ZO,SOI 
carpets were produced at the Training Centres run directly by the 
Beard, only 716 carpets have MeD dispesed. 10 far. The ColDlDittee 
r8p'et to note dlat -w._ib .tODIe of t ~  produced.. as 
~ .. ia 1ns, Jl9 soioJlS ~ l\ave ~ ~  80 .far to dispose 
~ of. ~ of 6e ~r t  have been. found to be faded" tom .. 
soiled _ to proloupd stor.,e resuItiDg In cC)ulderable lou to the 
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public excheq". Ii fte OwnIDiUee euaot. but. CODd .... that tIae 

...... of the AU ,-dia Baadienfta .... have failed to exerdIe tile 

.... uisite prud .... ee expected of. them. The Committee reeommend that 

the Board. should take immediate DMIIISuna to dispoee of .. the carpets 

~  Moreover, the respoD8iblJU;y s1aeaW be.... for thII 
faUure to devise a maehiD.ery or lye __ by which the carpets coald 

have .......... af .. the)' wen produced. 

C. TnlniDa *brouah HIIEC[State Handicrafts Corporation 

3.23 It has been pointed out in the Audit Para that the grants 

paid to the HHEC and other State Handicrafts Corporations for 

setting up carpet weaving centres durinJ 1975-76 to 1978-79 amount-

ed to Rs. 6.70 crores. In 361 centres allocated to the HHEC and 

various State Corporations during 1&'15-76 to 1977-78, training had 

been ~  In regard to the number of eentres converte<} into 

production centres as per the condition of the grants, the Board 

.stated in November, 1980 that iDfOll1n8tion has been .called for fr9m 

the centres and wu awaited. 'nle coat of -.sets (Bs. 104.44 lakhs) 
created out of the grant. was recoverable from these. However, the 

Board stated in November, 1980 tpat the question of transferring 

~ assets to grantee institutions in the tonn of t~ participation 

~ its Ifecovery W8J still under the consideration of Government. 

3.24 Asked about the extent of control exercised. by the Board 

on the grantee corporations to whom a grant of RI. 6.70 crores wu 
paid during 1 ~  to 19'1S-79 for setting up of carpet weaving 

centra, the Ministry of Commerce (Department of. Textllea) have 

stated in a 'Dote:-

'''nae grants released to varioua State Corporations for their 
participation in Massive Training Programme in carpet 

weaving were subjected to approved pattern ot ftnanc1al 
asAltaDce and the 6nenet,l terms as stipulated in paras 

~ 1 1 of General Financlal RuIn. The control of· ex-

penditure against the grants given to the grantee ~t

tiona was exercJsed through .tatements of accounts 
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received from them duly audited and certlfled by Chartered. 
Ac:countantB." . 

3.25 Regarding receipt of audited statements of accounts in res-
pect of the grants released, the Ministry of Commerce (Department 
of Textiles) have stated in a note as follows:-

"Against total grants of nearly R.I. 6.70 crores released to ~ 
State Corporations upto 31st March, 1979 for carpet 
weaving training centres, audited statements of accounta 
for Rs. 5.96 crores have been received and amounts amount-
ing to Rs. 0.74 crores are stUl outstanding. The matter 
is being pursued." 

3.26 The Committee desired to be furnished with. intormation 
regarding nwnber, of training centres since converted into production 
centres. In reply, the Department of Textiles have stated that 
"complete information relating to conversion Of training centres 
into production centres and absorption of trainees has not been re-
ceived from' Central and State Corporations." 

3.2.7 Asked why the cost of assets created out of the grant, had 
not been recovered from the institutions and if any decision had 
been taken in the matter of transferning the assets to grantee 1nsti· 
tutions in the 'form of eqUity part1c1pation, the M1n1etry of 
Commerce (Deptt. of Textiles) have stated in a note:-

"According to our calculations, assets amounting to Rs. 104.4' 
lakhs were cre*d by the grantee institutlons by the 
end of March, 1979. The question of reeovery of these 
assets was raised in the Expenditure Finance Com!.. 
mlttee's meeting on 14-6-.1979 when It was decided to 
Il'8COver the cost from the grantee institutions in case the 
centres set up with the help of Central Government grants 
are transferred to state Governments. The Committee 
deCided that the recovery in question may be made in the 
form. Of AlHB participation in share capital of the State 
Corporations (grantee Institutions). 'The State Corpora-
tions have not, however, agreed to this proposal. The 
matter is under discussion." 

3.28. The audit para has further pointed out that the operational 
assistance cell set 'Up at the headqUMters of the Board, which waa 
'. responsible for overall supervision of training centres, did not 
maintain ~  consolidated record showing the number of trainees 
'E!nrolled at each centre, number of trainees who completed the tram.. 



~ ~ r 01. ~ couY4ried intoproducUon centres, and 
.umber of trainees absorbed in such centres and other production 

centres. 

A8kec:l about t ~ r ~ by setting uppf aD Opera-

tional aaistanee cell w.:hen even basic inform.tion was .n¢ ,collected 
by the' eep, ,the J4i.1patry pf Commerce (PePtt. at Textiles) have 

t ~ in a no,teas.follows:-

''The operati()nal assistance cell ,with a limited I.taft bas been 
• undertaking several t t ~ r.elating to carpet 

training scheme (463 ~ t  cenkeJ).,udl,.:-

(a) AIBista.nce in tomnulation of training ~  prepara-

tion of budpt for the ~  

(b) IuueQf .aauatioDs fox-grant-in-aid to various ~t t  

CorporaUcms. 

(c) Batab}.is\uDent ~tt r  re1atill,f ~  ~~  ,f# P9II.Pt 
r ~~~  ~  ~  At~t  1M'Y ~  

di.,q>u.c,.-, .etc. 

(d) Selectton of Centres, i8Iue of rental sanctions for each 

eaR_,e. -- "., 

1 ~ ~ 01. ,,"..-w lor Jruan\ng ·tlIe traiaing_ 

It ·was diacalt ·dhthe Umited, number otoflcers and 

~ 111 r t ~ ~ ~ at Headquarters to 

~ 1 r ~  ~ 1 ~  ~~ .pgramme m-
~~ ,to ~  ~ ~  "Wilbments and 

HCOlIDfI mattenaa meMloaed aoove." 

3.29 The Committee enquired if any alternative arrangements, 
w .. e made by the ~ to ~r and evaluate the tr~~ pro-
JI'8IDIDe. 111 .y, the 'Departznem of Textiles ha.ve t ~ that 
·'110 dternative ~ were made. 1 r ~ ~

tlon erpm.ttcm of the ~ ~ ~ ~ ~  
~ UD~ ,an evallJAtion of ~  of, our ~ S ~ t,nel\Ullhl. 
Tratntn, -schemes. tI 
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a • .,. Ge&Wnfftee DOte th't tlte Ali IBdJa B8Ddieraft Board paW 
pat4' ....... to D: 8.'18 erONs between 1915-7. to 1918-7. to the 
BantUeraftat ..... B8DdIooms Export. Corporation aDd various Stat. 

CeIporatiou to lei up 381 t.raiDiDa eeatres for carpet weaviDg. The 
Cammlttee are surpri8ed to note that althoqh ODe of· the eoDdi-

tiaM. for grant of mOD.,-to these Corporations was that the traiDiDg 
centres wvuld he coa,erted into produetion centres, the All India 

Ban.icrafts Board has DO information reprdiDg the ~ of 

cenUes so converted. While the cost of auets created out of the 

graDta WU NeOftI'8We IrGm theM inatit1atiou., the same ... DOt 
~ ... MeOV" and eveD the proposal that the recovery be 

~ tn form of AIIJB participation in the share capital at the 
grantee tnstltllfion has not been -peed to by the coneemed State 

Corpora'" ".. is a very UDlatlsfaetory .tate of aftaIn. 

3.31 Although the Operational Assistance Cell at the Headqulll'tet8 _ .. 
of the BoutI .... I'fIIJP8DSIble for overall supervision of bataiDg 

cellirea, this cell did not maintain 8Dy COIUIOIidated record ahcnriDg 

the mODitoriDg of the traiDing Catres. The Committee feel tIaat if 

who completed their trainiDa and the number WM were absorbed in 
such centins ad in other produetion eentres. The Committee eoDIi· 

der it to be a serious lapse on the pftt of the AU India 1IliDdierafts 

Board. 'llie Committee a:re mt ~ D  With the argum-.t fit the 
Boatd that as the eeD hact • liDiifecl stld! .. iid had beeQ undhta1dDr a 
II1DDber of other fulietiODs, it was not posSi'b'ltf fOr" the cell to pcfertake 
the m.oaitoriDc of the training cent ..... The Committee fee! that if 
the Board was eonviDcecl about the in_bUlty of the cell to undertake 

the monitoring faDdion due to limited .. then either timely "PI 

:;h01l14 111m ...... to ....,.,.t the .--. MDe otMr altematin 
al'rangements should have 1M;en made fOr ...mto'riD« the SA:beme. 

The Committee espeet the Board to ensure' that such IapIeR do not 
. .it. 

recur. 

TraIilt.aI c.ues run by All 1ac1ia H r ~t  BoIITd 

3.32 The following is the year-wise statement showing the Carpet 

WeavIng Centres run by the oftlce Of. the Development Commis. 
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liODel' (Handferaftl) -= by the Varioul State ~ which 
were given grants-in-aid under. th, Massive· Training r r~tt

Year 

1974-75 

1975-"& 

19'16-77 

1977-78 

1978-N 

.t'It'IO 

rg8008t 

19B .... 

,---
3.33 Asked about the number of Centres closed during the 

period, the Committee have been informed that "Noc:entres were 

closed down, the Centres were shUted to difterent location, when it 

was found that fresh suitable ~  were not available at a par.ti-

euler . location. " 

3.1' The Committee desired to know abOut the number of 
traineel··tniDed incarpat 'weaving in . training centres .. du.riag 1976-

77 -to 1980-81 and the number of trainees absorbed in the carpet 

weaving industry. lDreply, the Ministry of Commerce (Deptt. Qf 

!'extUes) have stated as under: 

"In each Centre, training in -carpet .wealling.to .. 50.·.U'ainees is 

given for a period of one year except J&K where the 

duration of training period is fixed for 1 i. years, The 
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'following is the pOaitlon of tr 1~  trained by the BandJ... 

crafts Bc>ard:-
~  

Year No. at penon. 
Qined 

I 97S-76 a.300 appl'Olt. 

1971-" 8.300 approx.. 

19.,.,.18 • 24,500 "",prox. 

19'78-79 ~ 12,200 approx. ..... ~  

1979"80. 10,000 approx. 

19&0.8r • 10,000 approa. 

The exact data with regard to the absorption of trained weavers 
in the carpet industry are not av8nable. However, in .view of the 
shortage of trained. labourers in tne carpet industry, it is £8timated 
that the persons trained in the carpet centres are rea'dily picked up 
and absorbed by the industry. It 

3.36 When asked about the total number of people involved in 
carpet weaving industry in the country, the Committee were infonned 
that "no survey bas· been conducted." As an approximate estimate 
about 2.5 laths people are involved. in the· carpet industry in the 
country. 

3.36 The Committee wanted to lmow if it was a fact that most of 
the training centres were not functioning satisfactorily and in some 
centres, while government was paying Ri. 80 per person per month, 
the trainees are being paid RI. 30 onl;,. In reply, the Development 
Commissioner, Handicrafts stated before the Committee:..,.. 

"There will be good centres and bad centres. There would be 
goo!t ~  and bad people. There were complaints, no 
doubt, that the stipends were not being paid properly in 
some centres. There are bad people in e'1ery organisa-
tion. Mine is no exception. Lately. I have passed orders 
that from 1st February, no cash payment ot stipends wm 
be made. We have asked all of them to open post ofIice 
accounts. The money will go by cheque." 

".M When uked if these complaints were from all the centres; 

tbe Witness repUed:-

"I do not think all the training centres would have these 
complaints. But when complatnts, reached 8. certain 
1t t~ we changed this .syste!ii." 



.. 
3.38 The Committee desired to ~  if any enquiry was made 

infO these complaints and if so, what action was taken and the 
number of people suspended. In reply. the Deveiop$eDt Commis-
sioner, Handicrafts atated:-

~  

"Yes. We have punished some people. We have not sus-
pended anybody-.-" 

3.39 When asked if there was any, system of follow-up with re-
.prd to the trainees to find out if they had actually adopted carpet 
weaving as a profession, Secretary, Deptt. of Textiles stated:-

"1 admit that we do not have any. It becomes extremely 
dlftleult also. We cannot track these trainees whb come 
from difterent rural ~ and sometimes from urban 
areas also to ftnd out where they go, which particular place 
they adopt d· their working place' alie! whetlmr' they change 
. from pia to place. So this attel'nPt has not so far been 
rriAde." 

3.40 When enquired if the Board was aware that the traininJ 
.centres were not running satisfactorily, the Development Commi!-
sioner, Handicrafts -I!tated:-

,jI received complaints. The impression is that all is not 
well: ........ We are tr1lng to set up a sy'8tem which will 
prevent recurrence of this kind of a thing .... In my C)Wn 

inspection, I have found that the system is defective. There 
are places where the raw material was not available in 
time and the nwnber of children was less than 50." 

~ 1 Asked about the action taken by the All india Handicrliftl 
Board on-the Coib.,1aint by a Memtie't of Parli8.m'ent on the function. 
ing of Carpet Weaving Training Centre in District. Fatepur, the Min-
istry of Commerce (Department of Textiles) ha,ve state in a note:-

"it is regretted that Shtl ........ '8 letter is not traceable in 
this oftlce. He has been requested for a copy. However, 
action bas been taken to make a detailed assessment 
01 the working of these centres in Uttat Pradesh." 

3.42. 483 Carpet Weavtng Centres are being I'IIii dlrtietty It,. .. 
AD· ..... JIaiIdieJoaftS Board in "'.at States. Betweeu WJI.'7I 
.uI 1180-81, 81,34JO penons had been trained. ilia tai'ltet wee ... ill, 
tIIe8e centr.. The Committee are, however, surprllecl to DOte tNt 
the AD India RandleraftsBoatd is DOt t~1 Ul)' lfattItIa --
....... die ~ r of tniaiee',who ha .. ...n, ... up die ...... 
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feuioa. of carpet weaving after completion 01. their traiDinr nor the 
Board .... eon_ted any sarva,! to collect statisties in this behalf. 
The Committee feel that the collection of this feed baek iDfOl'lDatiOll 
~ very necessary in order to judge the efticacy Or t ~ of the 
sc:hem.e. The Committee, 'therefore, recommend that the All India 
Handicrafts Boards should imnw,Uately eOIlduct surveys in dUferent 
earpet weavillg eentreslareas to find out how far the trainee. who 
have completed their traiDin&' have been absorbed in· the profeploiD 
and the extent to which 6e traiJling received by them hal eontr:i-
buW to increasing, their· earnings as well as in iJQprovl.ur the 
quality of their products ... 

3.43 The Committee have come across a large number of eom-
plaints reprdJng the working of the carpet weaving training centre. 
nm by the All I,udia Handicrafts Board. When asked about the,tJe 
complaints, the representative of the Ministry of Commeree (De-
partment of Textnes) admitted before the Committee "1 received 
complaints. The impression is that all is not well .... 1 •• Ia my OWll 
inspection, I have found that the systems are defective." In the e.-
of QUe centre, it has been brought to the notice of the Committee 
that although the trainees were paid a stipend of RI. 601 eac& per 
month, only Rs. 301. was given to them. and the remaining amount 
was misappropriated. by the concemed officers. What is reaJ.Iy 
shocking is that although such complaints which involved defalea-
tiQu and misappropriation of Government motley had come to the 
notice of the All India Handicrafts Board also, no substantial punish. 
ment appears to have been awarded to the gunty persons. The Com-
mittee cannot but express their displeasu1'e at the attitude of 
the Department where offtclals involved in such irregularities have 
bee.u allowed to go practically scot-free. The Commitltee would like 
the matter to be thoroughly investigated and deterrent punisbment 
aWlll'ded to officers involved in such malpractices. The Committee 
would also Hke the All India Handicrafts Board to ~ 
depth the working' of the various Training Ct.\utres, find out defi-
ciencles in their working and take necessary remedial meaSures. 

3.44.. The Committee are surprised to note tlbat the . cOmplaints 
sent by a member of Parliament regarding the working of the Trai.u. 
ing ~tr  at FatehpUr were not replied to by the All India Handi-
crafts Boanl. The reply of the Board that the letters were not 
traeeable in the records of the Board, clearly shows that complaints 
:received In the oftke of the Board are not bei.ug handled with the 
requisite care. The Committee would like this situation to be reme-

died ~ t  
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CBAPTE.Ii IV 
~  

MARKETING 

4.1 For the growth and development of handicrafts, the Boarcl 
had' intrOduced two schemes viz., marketing and service extension 
centres in 1969 ,and rural marketing andservioe centr. in March, 
1979. As regards marketing and service. extension centres,. it has 
been stated in the audit para that upto March, .1979, 27. centres were 
Rt up and an expenditure of RI. 43.32 lakhs was ~ rr  thereon. 
In'a test check in audit of the ~ t  activities ~ rt  

during 1975-76 to 19'18-79 by 14 pentres set up during t ~ years, 
it was noticed that only 4 market ~t  11 product promotion 
programmes were arranged at t ~ centres though expenditure 
of Rs. 10.20 lakbs had been incurred on these centres. The insigni. 
ficant performance was stated to be due to lack of adequate staft. 

A. Rural Marketing and Service Centres 

.4.2 In March, .1979 the Board introduced a scheme for establish-
r t ~ qf ~ r~ marketing' arid service centres (RMes) at block 
level for village artisans and village industries with the object of 
providing an eftective link with the market both for x:aw materlais 
and finished products. The scheme was to be t~  to two 
phases viz., phase I-Survey and phase II-Implementation. ln 
phase t, . survey of village rt ~tr  ~ to be condu(,!ted 
to ascertain the nature and extent of major problems faced by, them. 
In phase II, the RMes were to be eStablished, if the survey report 
clearly established the need and scope for RMCs. ' 

. ·'4.3 Grants amounting to :as. 125.40 lakhs were sanctioned and 
released in the last week of March, 19'19 to voluntary organisations 
and institutions tor conducting survey in 71 blocks and both survey 
and settint'Up RMC. in 128 blocks. 

·4,4 Accordimg to A.u4it. r~  Rural ~~ t  ~~~  ~  new 
sqheme involvm.g ~ tt U  Qf .. ;&1.25 crores. ap!ijt r~ r  t ~ 
approv.al of the ~  ComQlis5ion.and th,e.Expenc:iUu.re ,tnance 
Committee, ~t  such speCifl.cB.PProyal. was t ~~  13es.fdes, 
the t r~ was, on a new ~  not. cpntemplB,tedil} t ~ .funds. 
voted by Parliament and, therefore, constituted a unew Service" and 

28 
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~  ~ t have ~~ t by ,re.-approprjatjon ;of. funds from other 
heads without the prior approval of Parliament. 

4.5 Asked why a new plan scheme bJ.volving expenditure. of Rs. 
1.25 crores was sanctioned and expenditure ~r  thereQn without 
the specific approval of the Planning. Commission.and ~ t r  
Finance Committee and prior approval of Parliament, the Ministry 
of Commerce (Deptt. of Textiles) stated in a note.-

"A composite approval to the scheme was obtained at an inter. 
ministerial meeting heM on 3-2;.1979 under the Chairman . 
. ship of 8hri B. Sivaraman, Member Plann:ng Commission, 
and attended inw-ctiA, by Joint Secretary (Department 
of Expenditure). The background note for the said 
meeting was 'sent to the Secretary, Ministry of Finance, 
Department of Expenditure, prior to the meeting. Inview 
of the clearance of the scheme at the Inter-Ministerial 
meeting, a separate specific approval again of the Planning 
Commission and Expenditure Finance Committee was not 
considered necessary. 

The scheme of Rural Marketing and Service Centres related to 
Marketing and Extension activity of the All India Handi-
crafts Board and this had been ~ t  and with the 
prior approval of parliament. 

Moreover, this programme of Rural Marketing and Ser-
vice Centres had been conceived as a part of the Integrated 
ltural Development programme of the Department of 
Rural Reconstruction, Ministry of Agriculture for 1978-79 
and which had the prior approval of Parliament. As such 
a prior approval of Parliament existed for the Marketing 
activity of the All India Handicrafts Board ami the Rural 
Marketing and Service Centres Scheme was only an exten-
sion of these activities." 

4Jl During the Inter-Ministerial meeting, a Member of the Plan-
ning Commission had agreed that it was a good schgme and should 
be explored through a pilot scheme. It was suggested. that a few 
pilot schemes could be started and their impact ass'!SSed for drawing 
up, a detailed r ~  The Commi.ttee encruired how these obser-
vations could be taken as approval of the scheme. In reply. the-Deptt. , 
of Textiles stated that "this was the interpretation taken at that time." 
Alked why speciftc approval of t ~ t t  Finance Commlttee 
was not obtained before issuing sanction of B.s. 1.25 crores for the 
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S ~  Deptt. of Textiles stated that "this was done with a view to 
SPeediDI up the tmplemeDtation of the Scheme!' 
4.7 asked about his opinion if proper procedure had been fol. 

lowed in this case, the Financial Adviser, Ministry of Commerce 
stated before the Committee: 

liThe procedure for processing the proposal and according sanc-
tion is prescribed. My own opinion is that the inter-minbJ. 
terial discuss10n and meeting expresses the view and makea 
recommendations. The Inter-Ministerial discussion of that 
nature was not in the form of sanction. For the purpose 
of.sanction, the procedure has to be followed, namely, the 
Standing Finance Committee or the Expendlture· Finance 
Committee or the Public Investment Board has to examine 
and scrutinise the proposaL ... Therefore, my submission 
is that the correct procedure should have been followed ... " 

4.8 Audit para further points out that the Board released in March 
1979 the entire amount of Rs. 116.85 lakhs to 17 organisations/institu-
tions required for both phasee, viz., survey and setting up of 128 
RMCs inStead of in suitable instalments as provided under rules or 
for survey only. Thus the Board had apparently released the ~ t r  

amount of Rs. 125.40 lakhs (including Rs. 8.55 lakhs for survey 
only) in the last week of March, 1979 to avoid lapse of funds. If 
included Rs. 64 lakhs given as seed capital which is normally gIven 
as loan and not grant. 

4.9 Asked why the entire amount was released at the fag end of 
the financial year instead of releasing it in suitable t~ t  and 
whether the release of the entire amount did not result in blocking of 
the money with these organisations even on 31-3-1980, the Ministry 
of Commerce (Deptt. of Textiles) stated in ~ note as follows: 

"The scheme was finally cleared on 3rd February 1979 and the 
speedy implementation of the scheme was considered of 
crucial importance to the other programme of Rural Deve-
lopment which were ~t rt  in 1978. The amount was re-
leased in March, 1979. A time lag had develQped between 
implementation of other schemes of lRD programmes and 
the Rural Marketing and Service Centres. 

It was, therefore, considered necessary to release the grants in 
on,! instalment within the time of the flnanicsl year ava't-
able with the Board. The Board W1S conscious that other 
schemes for integrated Rural Development had already 
started providing loans and grants to thousands of artisans 
on an individual baSis which could be beneficial only it 
marketing, raw materials and teehnical support were 

available. 
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The release of the grants in one lumpsum was t~r r  consi-
dered necE!Ssary in the interest of quick implementation of 
the scheme. 

It may be mentioned that the release of entire grant had not 
resulted in blocking of Ri. 98.08 lakhs even on 31-3.1980. 
Out of this, an amount of RI. 60 lakhs had been given 88 
seed capital which was utilised for the purpose once these 
amounts were deposited in the banks for getting further 
financial accommodation from the banks. As for the re-
maining amount of RI. 38 lakhs, the expenditure in the 
initial stages relate to rent of the building, stalf, furniture, 
and fixtures and samples. This process has been going on 
and it is only when the audited Jtatem.ents of Accounts are 
received from the institutions that the exact figure of ex-
penditure can be given. As per progress reports available, 
all the Centres have started functioning with the exception 
ot 2 Centres in the North-Eastern region and -1 Centres in 
North-Bihar: For these Centres, the grantee institutions 
have been requested to refund the unspent balmce. 

As the scheme provides for assistance in regard to rent, mana-
gerial subsidy for a period of three years, the unspent 
balances are to be adjusted in the next year's grant on the 
receipt of audited statements of Accounts which normally 
takes quite some time. The refund of the unspent balance 
will be asked. for only when a Centre is closed, or, after 
expiry of the period of the scheme, whichever 1s earlier." 

4.10 Audit Para has cited the instance of one institution (Orissa 
Gram 'f'tkas Foundation, New Delhi) which had requested for grant 
of Rs. 1.03 lakhs for 1 RMC only whereas it was sanctioned and paid 
in March, 1979 a grant of Rs. 2.58lakhs for 3 RMCs which were not 
set up till May, 1980. 

4.11. It has also been pointed out that codal requirements viz., 
maintenance of register of grants, register of block account, verifica-
tion of financial soundness of institution before sanctioning the grants 
and provision of administrative inspections to see that the money was 
utilised -for the intended purposes were not followed by the Board in 
any of these cases. 

4.12 Asked how the progress of the scheme was monitored and 
what was the turnover of tlie RMes during 1979-80 and 1980-81, the 
Ministry of Commerce (Deptt. of Textiles) have stated in a. note that 
"no figures of turnover are available." 

"". 
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4.13 The Committee enquired if the register of grants had since 
been maintained, since when· it has been ·:tnaintained and upto which 
date the posting in register is completed. In reply, the Deptt. of Tex-
tiles have st'ated:- . 

"The register of grants has been maintained simultaneously 
with the release of grants to various institutions. The 
posting in the register has been brought upto date." 

4.14 In March, 1979, the AU India Handicrafts Board introduced 
a scheme for .... bUsJun_: 01. rural marketing and service centres 
.(RMCs) at block level for' village artisans and· village industries 
with the ebjeet of providing lUI· etreetive link with the market. Tbe 
IeIaeme ... to he imp ___ ted in 't\lnt "ales viz. phase I for SUrvey 
and phase D for impiemen.tadoD. Phase II i.e. establishment of the 
eeatrea W'8S to take place onlY if the survey chmrly 'established 
the need and stope tb.!!J.i'cfor. The Committee, however. regret 
to note that in as many as 128 blocks, grants, w·ere sanctioned and 
released. . for 'bo$a .urvey ad setting up of the centres without 
estahUMInc die Deed for sueb centres. This was a clear and ftagrant 
violadOll of the pI'ftislon of the scheme. The Committee would like 
responsibility for this lapse to be fixed. 

4.15 The Committee are surprised to note that alhough the 
Rural Marketing eeatl'es scheme i,uvolved es:penditure of as. 1.25 
erores and required the approval of the Planning C'oIQnUssionand 
~  Expenditure Finaace Committee, no such approval· . was actually 
taken before launehl.ug the 8ICheme. This Is a' serious irregularity. 
The Committee are not convinced with the reply of the Ministry 
tlult a composite approval to the scheme was obtainetlt at an inter-
ministerial meeting ·under the chairmanship of Member, Planning 
Commission. It Is seen from. tbe minutes of the meeting that the 
member of the Planning Commission had agreed that it was a pod. 
scheme and should be explored thl'ough a pilot scheme. It was 
therefore aunested that a few pitot8chemes could be started and 
their impact assessed for drawing up a detailed prOgramme. The 
Committee faU .. to understand how this could be' Construed as II 
formal approva]-'of the scheme. The Financial Adviser of ,the Mlnt4l-
try of Commerce also admitted before the Committee that "The 
Inter-Ministerial discussion of that nature was not in the form of 
sanction. For the purpose of sanction, the procedure has to be fol-
lowed, namely, the Stauding Finance Committee or the Expenditure 
Finane. Committee or the Public  Investment Board has to examine 
and leftatinise the proposal". From this, the Committ&e cannot but 
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conclude that the present ~  of the Ministry is only an after 
t ~t aDd a feeble attempt to justify a serious irregularity. The 
Comrmttee would expect the Ministry to be more careful in future 
and to ensure tbat proper procedure for establishing feasibllityand 
obtaining sanction is invariably followed. '" 

4.16 Another serious irregularity in the release of funds for the 
RMCs brought to the notice of the Committee is that while tW 
grants were to be released in suitable instalments the entire 
.  . .' ' 
a.mount of Rs. 116.85 lakbs was released to 17 organisations/institu-
tioDS f.u March, 1979. The manner in which the funds were released 
towards the fag end of the financial year clearly shows that these 
grants were released just in order to avoid surrender of funds. The 
indiscriminate maDDer in which the gra.uts' were distributed is clear 
from the fact that while one institution (Orissa Gram Vilms Foun-
dation) had requested. for grant ~ Rs. 1.03 lakh for 1 RMC only, the 
institut1Qn was sanctioned and paid a grant of RB. %.58 lakhs for 
3 RMCs which were not set up till May, 1980 i.e. after more tban one 
year of the payment of the grant.. Even the codal requirement viz. 
maintenance of register of block account, verification of fl.uancial 
soundness of the institution etc. were not followed by the Boartd. 
No record regarding actual turnover of these Rural Marketing Cen-
tres has been maintained. ~ r  simply washed. off its hands 
after releasing the grants without making any effort to flndout 
whether the objectn'es of setting up these centres had adually been 
fulftlled. The Committee cannot but conclude that the All India 
Handicrafts Board has shown total disregard of Financial Rules and 
common prudence in starting the scheme as well as release of grants. 

'ij. Publicity and Propaganda 

4.17 For popularising and stimulating demand in India and abroad, 
the Board had organised/participated in 33 t ~rA  India and 
6 exhibitions abroad aild the total expenditure incurred-iwas Rs. 33.92 
lakhs. According ,to audit, the Board had an exhibition branch 
which had organised/participated in various exhibitions in the past. 
However in 1978-79 the Board sanctioned Rs. 11.30 lakhs (out of 
which ~  5.83 ~ were Raid in 1978-79) to 7 State Hindicl'afts 
Corporations and voluntary institutions to organise exhibitions on 
behalf of the Board. No agreement regarding items of work to be 
done was however, entered into With these OTganisati!)ns. The sub. 
mission of voucher in support of the expenditure on the exhibitions 
organise'd ')n behalf of the Board was dispensed with and t ~ expen-
diture was admitted on the basis of the statement of accounts certi-

fied by Chartered Accountant. . 
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4.18 The Committee enquired why the Board had assigned the 
work of organisation of exhibitions to various State Handicrafts 
.Corporations/voluntary organisations in 1978-79 when the Board had 
its own exhibition bl-anch and why no agreement was e.lltered into 
with these organisations regarding items of work to be done. In 
reply, the Ministry of Commerce (Deptt. of Textiles) have stated: 
\ 

"In 1978-79, the Board had organised four exhibitions through 
its regular staff and sii exhibitions througb other organi-
sations. Four of these were entrusted to Government 
Corporations while one was given to Indian Co-operative 
Union and one to Sewa Almiedabad. These institutions 
were consider,a better suited to hold those exhibitions. 
All the Corporations/voluntary agencies which were 
. given financial assistance were required to abide by the 
terms and conditions stipulated for the release of financial 
assistance. It was not considered necessary to enter into 
any agreement with these organisations." 
. . 

4.19 Asked how many exhibitions were organised by the exhibi-
tion branch of th4! Board in the past and if these were found un-
successful or un-economical, the Deptt. of Textiles have infonned 
that "33 internal exhibitions and 6 foreign. exhibitions were held 
from 1974 to 1978-79. There was general appreciation of these ex-
hibitions" . 

~ , .. 
4.20 It has further been pointed out in the audit para! that re-

mnants costing Rs. 8.40 lakhs had accumulated from various exhibi-
tions he1'd from time to time which were normally not used in sub-
sequent exhibitions. These had not been disposed of despite Gov-
ernment instructions on the subiect, resulting in blocking. of Gov. 
ernment '-'81 as well as space. The stores had also not been 

S 1 ~ t  during the last 10 years. . 194 exhibits valuing 
Rs. 0.67 la1m sent for display in foreign exhlbitions were still 
awaited. Exhibits valuing Rs. 0.35 lakh sent to the Indian National 
~ ~ t  held at Moscow in 1978 were either lost or ~  and 
claim was not preferred (till May , 1980) on the Insurance Company. 

\ . 

4.21 Asked if the remnants costing Rs. 8.40 lakhs had since been 
disposed of and why these were not disposed of in time, the Minis-
try of Commerce (Deptt. of Textiles) stated in a note: 

"No. Initially the sales were stlsnended due to CBI investiga-
tions. Subsequently, DGS&D tried to auction twice but 



35 

there were no reasonable bids. Necessary action to dis-
pose them of departmentally is being taken. tt 

4.22 The Committee enquired if the stores had been phy.sically 
verified during the last 10 years. In reply, Deptt. of Textiles have 
informed that "It is regretted that no physical verification of the 
exhibits was done during the last 10 years." 

4.23 For popularising and stimulating demand in India and 
a1uoad, the All India B-.dierafts Board had organisedlpartidpate4 
in 33 ah1bitloas ill India and.6 eshlbitions abroad. A total expen...j 
ditare of Ba. 33.82 lakhs was incurred, OD these exhibitions. The 
Committee are 1 r ~ to Dote that althOUgh the Board bad an 
u:hlbltlon braneb. wbleh had orpulsedlparticipated in various exhi-
Ititions in the past, the Board 88Ilctioned Rs. 11.30 Iakhs to 7 State 
Handicrafts Corporations and voluntary institutions to organise ex'" 
hibitions QU behalf of the Board. The Committee are not eonvinced 
with the reply of the Ministry that these institutions were couider.-
eel better suited to hold these exhibitiOns as the Board has Dot fur-
nished any ground for the 1I8IIle. The Committee are of the view 
that sinee t'he All India Handicrafts Board had got its own exhibitiap 
Itranch, organisationlparticipation in exhiltitions should as tar as 
poasible be arranged through Its own Itranch. If the' Board has to 
entnut the work to some other Corporation/Voluntary orranisa-
tion, for any compel1iu,g Jle8S01l the iame should be clearly spelt 
out. 

4.24 "The Committee note that remnants costing Rs. 8.40 lakhs 
had aeemnulated from. various exhibitions which were not used in 
subsequent exhibitions aud DO serious effort has been made to dls-
pose of these remnants. Moreover, the 5t01"88 of the exhibitions have 
not been verified for the last 10 years. This is regrettable. The Com. 
mittee reeoDIIMDd that immediate steps should be taken to dispose 
of the remnants on an urgent basis &.U to ~ t physical veriftea-
tion of the sfores. Steps should also be taken to ensure that such 
lapses do not recur. 
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Common Facl1ity Service Centres 

The Board inti'oduced a number of schemes for setting up com-
mon facUity service centres at difterent' pllilOeS. TWo SUCh :.centres 
for hand-printed fabrics at Farukhabad and Ahmedabad were ap-
,proved at the end of 1977-78 at an estimated cost of ,Rs. 4.63, ~  
Tbecentres were set up in 1978..19 butl\ad not t ~ t  

till Noireuiber, 1 0 ~  the ~ t  ~ ~~~  ~~r ~~ 
ment had not been received. ,'.' , 

5.2 The Board sanctioned in MarCh, 1979 Rs. 13.531akhs in favour 
of 3 voluntlU'Y orga!l!sations for setting up common faci1itycentres 
, tor development of: -- '  , " 

(i) handicrafts in agate stone at Banda (Rs. 7.50 lakhs) 

(U) rural pottery at Pondicherry (Rs. 21akhs) and 
, ' 

(iii) Woollen carpet project for clipping and Bower cutting, 
washing and drying, dyeing of yam, designing 'and market 
intelligence at Nagpur. (Rs. 4.03 lakhs). 

5.3 It has been stated in the audit. para that no project proposal 
for the common facility centre for agate stone was on record but 
the amount of grant-in-aid (Rs. 7.50 lakhs) was Il.a.hi in March, 
1979. The' Centre had not been set up tlllNovembet, 1080. The 
institution was 'asked in May, 1980 to refund the amount alongWith 
interest but fiiesame was awaited in OCtober, 1980. ' 

- ' 

5.4 For setting up common facility centre at· Pondicherry, a regis-
,tered society projected in 1978-79 an estimated cost of Rs. 1.25 lakhs 
On machinery and, requested for financial assistance of that amount. 
The Board, however, sanctio:qed RI. 2.00 lakhs (Rs. 1.25 lakh for 
machinery and Rs. 0.75lakh tor, kiln). As per the project pro-
posal, the cost of kiln was to be met by the society itself. 
The entire grant was paid in March, 1979. The centre had not been 
set up till October, 1980. Regarding the grant in respect of project 
at Nagpur, the institution had intimated in January, 198() that two 
centres viz., for washing and dyeing of carpets and. for clipping and 
flower cutting were set up in October, 1979. The remaining two 
centres were yet to be set up till October, 1980. No ultilisation 
. Ilccount of the grant was received till October, 19ft(). 

36 
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5.5 Asked if the centres at Banda (UP), Pondicherry and the 
two out of'" centres at Nagpur had been set UP. the Ministry of 
Commerce (Deptt. of Textiles) have stated in a note: 

"(i) BANDA CENTRE:-The Centre bas not been set up. 
U. P. Development Systems Cotporation,' a grantee insti-
tution has been asked to refund the amount sanctioned 
to them. ' '. 

(ii) PONDICHERRY CENTRE:-The Centre is a an advanced 
stage of progress. Utilisation certificateshu been receiv-
ed which is under examination. 

(iii) NAGPUR CENTRE:-The Development Corporation of 
Vidharbha Ltd. Nagpur has reported that out of the two 
remaining centres, one viz. Designing and marketing'inte-
lligence centre has started functioning . from 1st April, 
1980. The other centre for dyeing of yarn is' proposed to 
be taken· up in 1981-82. Action is being taken to obtain 
utilisation certificate." 

" 
5.6 In a subsequent note furnished to the Committee, the Deptt. 

()f Textiles have stated that "The unutilised amount of Rs. 7,28, 
486-10 (fdfo setting up the Centre at Banda) has been .recovered from 
U. P. Development Systems Cofporation Ltd., Lucknow and 
deposited into the Government treasury." 

5.7 It has further been pointed out by Audit that Grants-in-aid 
of Ri. 1.80 lakhs was given to a voluntary organisation (Associa-
tion of Voluntary Agencies for Rural Development, New Delhi) 
in March, 1979 for organising a credit campaign to popularise the 
flow of credit to artisans from the nationalised banks in 6 States. 
This organisation in turn transferred Rs. 1.20 lakhs tf) 4 of its mem-
ber agencies during August to November, 1979. The accounts of the 
grantsl'eleasedhad not been rendered till November, 1980 and 
therefore actual utilisation thereof for the purpose for ,whicb-it was 
given was not known to the Board 

5.8 Asked to state if the information regarding transfer of Rs. 
1.20 lakhs to the 4 member agencies by the institution (AV ARD-
New Delhi) had been obtained, Deptt. of Textiles stated ina note 
that A ~D have informed that they have associated' member 
agenct.es in their project.Speci1ic informa.tion regarding transfer 
of Rs. 1.20 1a:khs to 4 member agencies by AVARD has not b'!en re-
I!etved 'so far." 
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5.9 Asked to state the latest position in the matter, Deptt. of 
Textiles have in' a subsequent note stated: 

"Grant-in-aid of RI. 1.80 lakhs was given to Association of 
Voluntary Agencies for rural development tor conducting 
intensive survey in Maharuhtra, U. P., West Bengal, 
Manipur, Kerala and Haryana. They have been asked to· 
refund the whole amount with interest." 

IntemoZ Audit: 

5.10 The Committee enquired: if the All India Handicrafts Boarci 
had any arrangements for internal audit. In reply, the Financial Ad-
visor of the Ministry of Commerce stated before the Committee: 

I 

"Within the AlHB, they do not have internal audit. But after 
• 

the integrated financial adviser scheme was introduced in 
July '1976, the internal audit cell 01 the Ministry has con-
ducted internal audit of the AIHB. We have AIHB main 
office. Then there are ~ r t  formations which are 
about· 50 in number. In respect of the latter, internal 
audit is done annually, biennially etc. In respect of AIHB 
itself, the first audit was done in August, 1 ~ the second 
was done in April, 1979, the third was planned for AprU, 
1981, but it was deferred." 

5.U. Asked about the main points brought out by audit, the wit-
Dell repUed: 

"I will mention a ~ of the important points. Though ad-
vances were made out of the imprest, adjustment had not 
been made in ~ of the advances, the maintenance 
and verf1ication of stocks has not been dOne properly and 
in some cases, no verification of stocks was dAme ••.. There 
are also some minor irregularities. The more important 
are that there were amount sanctioned in respect of im-
plementation of certain schemes, but they had not beEmJ 
adjusted. Similarly, the contingency advance bas not 
been adjusted for a long period." 

5.12 In a subsequent note furnished to the Committee the Min-
i8try of Commerce (Department of Textiles) have furnished a 'list 
showing the name of the unit, period covered by audit and date of 
inspection in respeet of the period subsequent to the departmentall-
satton . of accounts. It is seen from the l1st that the iuternal audit of 
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the otIice of the All India Handicrafts Board has been conducted 
thrice while other subordinate !onnations have been audited from 
time to time, ' ......... ~ -.. 
5.13 '!'he All ladia HlIIldicrafts Board introduced a number of 

B:ehemes for IettiDa up common Flldlity Serviee Centres at diftereDt 
plaeea. The CoDUDittee however, note with dissatisfaction thaf til .. 
hM heeD iDordbla1e delay t.n the settlag IUp of these ceatrea. Ja 
maDY cases, a1tboqh the pnt for setting up theae centre. were 
released in 1979, these centres have no( yet been set up. For eDIIl-
pie RI. 7.50 1akhs were released to U ~ DevelOpment System. CoI'JlO:" 
ration Ltd. for setti,u, up a common facUlty centre at Banda. The 
Centre was DOt however set up and the 1ID1IWised amOUDt of 
... 7,28,W was realised back 1111981. Similarly, the centre for raraI 
pottery at Pondieherry for which Rs. 2 lakhs were released in 1971 
bas not yet been set up. This IuuJ resulted not Quly in the mon.ey 
remaining blocked, but the artisans have also been . deprived of the 
intended benefits for all these years. Moreover, while the sodety 
which was to set up the centre at! pondicherry had asked for 1 ~ , 
cial 888istance of Rs. 1.25 lakhs, a sum of Rs. 2 lakhs was released to 
the society. This clearly betrays the casual manner in which the 
All IndJai Handicrafts Board distributed grants to the parties eon-
eemed without ascertainlug the capacity of the parties to under .. 
take the work. In most of the ca.'IJeS, utilisation certifieates have .Iso 
not been received from the concerned parties. Another ,laring: irre-
gularity that ,has come to light' is that after releasing grants the 
Board did not ~ care to ensure that the money was actually spent 
for the purpose for which it was meant as is seen from the ~ of 
the Aseociation of Voluntary Agencies for Rural Development, New 
Delhi. After receiving the grant-in-aid for Rs. 1.80 lakhs for con" 
dUeling inte-.usive survey of flow of credit to artisans in the States of 
Maharashtra, U.P., West Bengal, Manipur, Kerata and Haryana the 
A ~ t  did not render any account or utilisation certificate. The 
organisation has now 1M,en; asked to refund the entire amount with 
interest. The Committee would like to be informed of the circum-
stances in which this ol'ganislation was selected for implementing 
this r~  and why the Board did not pursue the matter with 
tbe organisation for all these years to ensure 'that tbe amount was 
being spent for the purpose for which it was given. 



CHAPTER VI 

CONCLUSION 

6.1. 1'l'0III/ the foregoing paragraphs, it is clear t t t ~ ~t
bag of the,AlI r.dia Handicrafts Board has been most 11l1B8tWaetory. 
Not oDly has the Board failed to fulfil the objectives ~ which 
it was set up, it has also faUedl to observe the financial disciPline .ex.-
peeted of it. On the contrary, it has violated financial rules with 
iDIpunity. Grants amounting to crores of ruPees were didributed 
at the fag ~  of tlU, ftnanclal year without ensuring that 'the orga-
nisations would be able to serve the '.purpose. After paying $I.e 
grants, no eiforts were made to ensure that the money wa. .. spent for 
the purpose for which it was intended and that it produced the 
desired results. Accounts Imd utUisati.. certifieates have not been 
reDdered in __ nmnber of cases. The ,Committee would like to ex· 
press their deep distress at this callous attitude towards taipayers' 
money ad the interests iof ultimate beDe6.ciaries. ~  would like 
that the Ministry of Commerce RhouJd appoint a hig.h powered COJll· 
mittee to evaluate the. working of the Board, fix responsibility for 
various lapses 8,1ld suggest necessary eorrective measuree 1'0 tone up 
the working of the Board 'so that the Board may aetuany f1mction 
as a Powerful catalytle agency for development of handicrafts in the 
country and for improving the lot of artisans. ' .. ' . 

NEW DEun; 

Nowmbe,o 4, 1982 

K4rtika 13, 1904 (8) 

SATISH AGARWAL 

Cha.iTm4n 

Publ4C Accounts Com:mittee. 



Audit Paragraph: 

APPENDIX I 
MINISTRY OF COMMERCE 

(Department of Textiles) 

1. All India Ha.ndicrafts Board 

IntrodttCtOTy 

The All India Handicrafts, Board, r ~r -Board) was set up 
~ NovemQer 1952 as an advisory body to advise Government genera-
lly on problems o,f handicrafts industry and to suggest measures for 
its ctHlrdinated development. It· was re-constituted from time to 
time. the last one lleiD.g in 1978 for a period. of 2 years. The Board 
constituted in 1976 consisted of a Chairman and 39 official and non-
official members nominated by Government. The Development 
Commissioner (Handicrafts) was Member SecretarylVice-
chairman of the Board. The Board was required to meet at least 
once in 4 months. It, however, met only once in each of the years 
1976 (October 1976), 1977 (March 1977) 1978 _ (July 1978) and 1979 
(September 1979'). The Board stated (November 1980) that "it was 
technically and administratively not found possible to hold more 
thfl,n 1 or 2 meetings every year". 

2. Plan and Non-plan outlay"':"For development of handicrafts in the 
Central sphere, the Fifth Plan outlay originally placed'at Rs. 8 crores 
was increased to Rs. 18.72 crores at the time of its mid-term apprais-
al. Yearwise Plan and Non.plan budget estimates and actual 'ex-
penditure were as under: 

Year 

1~  

1975-76 
1976-77 
1977-78 

1978-79 

Total 

Plan-outlay Non-Plan outlay 
--:-.. ~ .. --~ -........ ~ ... -...... 

Actual Budget Revised Actual 
espen- Clltimates estimates ellpen-
diture diture 

Budget Revised 
~t t  estimates 

(Rupees in laklu) -----------..-. -----.----.-------
105·1I11 36.811 114.116 37.41 4fi ..... 46.08 

160.0(> 7q·99 46. II 46•811 46.13 ,6.5lI 

1180.00 1I53·o0 179·78 50.33 51.48 5°·56 
6511•00 4911·73 471.g8 57.61 511·60 51'53 

105°.00 roS3· 78 10118.85 54.36 56.64 55.84 
-----. ----------------
1I,1I47·211 1917·311 1750.98 246.53 1I53·29 !160·53 

~~ ~
(SourClC: tJemands for Grants for respective' yean). 
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According to the report of the Working Group on hanc:Ucraftl 
-constituted for the purpose of the Sixth Five Year Plan (1978-1983), 
the performance during 1974-75 and 1971).78 was rather low; higher' 
utilisation. during 1976-77 and 1977-78 were due primarily to a more 
efteetive implementatiOD of the programme of carpet weaving train-
ing. The utilisation of funds during 1978-79 included release of 
grants-in-aid (about Re. 200 lakhs) during March 1979 to voluntary 
and aher established organisations for a number of new aehemee 
of the Board. 

• 
3. Delegation of :financial powers-For the administration of Central 
development sehemes of handicrafts, the Development Commissloner 
was delegated powers (February 1960) of-

sanctiOning expenditure on new schemes costing up to Rs. 1 
lakh, (other than those involving 10ans and grants to 
individuals) provided the scheme was included in the 
annual plan of the Board and subject to certain conditions 
regarding creation of posts for the schemes; 8l'ld 

sanctioning grants-in-aid and/or loans to private parties and 
individuals, not exceedng Rs. 25,000 as per roles and pro-
cedures prescribed by the Board which provided that 
matching contributions would be raised by the grantee 
institution from its own resources. 

In January 1978, the power of the Development Commissioner 
in respect of sanctiong of expenditure on new ~  was en-
hanced to Rs. 25 lakhs subject to the' concurrenee'-or· the Internal 
Financial Adviser of the Board. In March 1979, pending appointment 
of Internal Financial Adviser in the Board, this power of the deve-
lopment Commissioner to sanction new' schemes was reduced to 
Rs. 10 lakbs. Internal Financial Adviser had not been appointed so 
far (October 1980). 

4. Activities of the Board-The. main activities of the Board were '(1) 
design and technical development; (2) training in different crafts; 
(3) marketing; (4) publicity and propaganda including export pro-
motion, exhibitions; (5) survey and study; and (6) other activities 
like development of specii\e crafts, common facility centres and 
research institutions. Points not1ced in a test-check in audit In regard 
to various activities of the Board are mentioned in the succeeding 
paragraphs. 

5. Desgim. and technical developmen:t-5.l. The development ot 
designs was one of the most important ~ t  activities of 
the Board, for which 4 regional centes were set up (1956) at Calcutta, 
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13om,bay. De.lhi and Bangalore and. a technical development wmg 
was/added to each of them in December 1974. The main t~  

of the centres were to develop ~  designs ba$ed on ~  and to 
render QSmtance t9 craftsmen a.n.d artisans. A3exp.endit\U'e of 
Rs. 92·55 lakhs (on design wing oQ.ly,expenditure on te<:hnical wing 
peing not available was incurred on these centres ~ r  1974-75 to 
197&.79. In order topopularise llew designs developed at t ~ centres, 
s"mples were displayed at t ~ centres' show rooms. t~t  ~  

airports, fairs and exhibitions; exporters, traders, manu4ctllr.ers and 
craftsmen r~ invited to see these designs and blue prints of the 
designs were given to the interested. parties free of cost for commer-
cial exploitation. The visitor's book maintained at the centre's show-
room at New Delhi, however, revealed that during A ~ 1 1975 to 
March 1979 only 70 craftsmeR or persons connected with. the handi-. 
crafts (average 1.2 personc; per month) had visited the 'centre. In a 
draft scheme for. 'Design Extension. Service' ~  1979), H w¥men-
tioned that the craftsml!n did nQi come to the centre {or design ~
t~  that the rt~r  did not patronise it and that in contra&t to 
all the inputs,. the commercial acceptance of the de$ign developed 
and their di$Sero.'ination to the trade was hardly 10 to ,5 per cent. 
According to the Regional Design and Technical Developmepf 
Centre (July 1979). the poor performance of the ~  centrell was 
mainly due to their t ~  at fix'!d places and lack of ~ t  

5,2 The regional centres did not maintain any record wowing 
the recommendations1requisitions for new designs rece:v.ed, designs 
act1.1ally produced against such requisitions and, time t~  for pro-
duction of various deGig\lS. Further t ~  on tl:\e nI.1mber of 
designs developed and cr/ilfts covered during the years 1~  tIJ 
1978-79 as published in the Ferfonnance Budgets of the ~t tr  of 
Industry for the years 1978-79 and 1979-80 varied in respect of the 
same year indicating that it was not based on proper itecorda. Though 
a separate l)esign Services Divisjon was r~  in the Board to 
(,'O-ordinl\te the activities of the regional centres, no recol'd of the 
propress made at the regional centres was maintained. The Board 
stated (November 1980) that the scheme could not be effectively 
implemented due to inadequacy of technical staff. During 1977-78 to 
1 ~ 0  t ~ r of persons employed in the Design Sendee 
Division r~ 9,4 and 5 respectively and the expenditure incurred 
W&S Rs. 0.94 lakh, R'S; 0.51 lakh and Rs. 0,61 lakh respectively. 

'5,8' In the t'!Chnical wing of the Bangalore centre. 42 tools were 
gtandardised between 1958 and 1979. During the 5 years f11ding 
MaI!'ch 1979 . .., out of 20 tools developed were standardised. Of these 
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2 tools had not generated any demand from the artisans. The centre 
had also improved/developed 76 techniques in different crafts, con-
ducted 61 demonstrations in different techniques in the use of tools 
and equipment and rendered technical assistance to 354 craftsmenl 
institutions/marketing ageneies I Government agencies during 1974--75 
to 1978-79. In Jan'Uary 1971, a weaving craft was added to the centre 
at New Delhi, on which an expenditure of Rs.O.64 lakh (mainly on 
pay and allowances of the master weaver Rs. 9.63 lakh) was incur-
red till 'December 1979, but only 13 samples of wall hangings (6) 
and table mats (7) were produced· upto December 1979. 

No evaJ,uation of the progress of work in technical wings' of the 
centres had been done since their inception, though envisaged at the 
. time of their sanction. 

5.4 In January 1975, the board impressed on the regional centres 
that old and obsolete samples be disposed of. on emergency basis, but 
no disposal of samples had taken place excepting sale I()f a few 
~  at Delhi (January 1974) and Bombay (October 1976). A 
large number of samples produced upto March 1974 (5392 at Delhi 
and 4201 at Bombay) had, thus, accumulated at the centres which 
resulted in blocking of Government money and space (the position 
regarding other centres was not available). 

Large stock of. (i) prototype samples (ii) tools and equipment 
(iii) machinery and (iv) raw materials were lying at difterent 
regional centres, but antl'Wl1 physical verification thereof, as required 
under the rules, had not been conducted at Calcutta since inception, 
New Delhi since 1967, Bombay since 1970 and Bangalore since 
November 1975. 

6.0 Tr.ing-To strengthen the production base of handicrafts 
industry, the following main training programmeslschemes were 
undertaken by the Board and the expenditure inC'l1l'l'ed on training 
and extension programmes amounted to Rs. 12. 79 cro.res during 
1974-75 to 1978-79. 

6.1 Apprenticeship Training Schemes-Under these IchemeR, train-
ing was imparted by a master craftsman of repute at his own place 
of work. The COllCerned State Government rendered assistance in the 
selectf.on of master craftsmen and trainees. The sponsoring authority, 
while submitting a proposal to the Board, was to furnish a certificate 
that. the State Government concerned had not made any budget 
provision for the scheme in question from their sources. Raw mate-
rial, tools and equipment were supplied by the master craftsmen 
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of the trainees them,selves who were paid monthly stipend at the 
rate of Rs. 60 each. The finished product was the property of those 
who provided the raw material. During 1974-75 to 1978-79, traininll 
under the above schemes was imparted to 1470 apprentices in differ-
ent crafts under 195 master craftsmen. No evaluation was, however, 
undertaken by the Board to ascertain as to how far the objectives 
of the schemes were achieved and how many trainees had adopted 
the profession after completion of the· training. 

In March 1979, the Board sanctioned Rs. 9.58 lakhs to a voluntary 
organisation for organising 70 training schemes in zardozi (gold 
embroidery), wood and jewellery crafts in Delhi and its sUrrounding 
areas and released· (March 1979) Rs. 5.08 lakhs for implementing the 
schemes on behalf of the Board. The sanction, inter alia, included 
Rs. 1.68 lakhs for raw t ~  and Rs. 0.58 lakh for tools, equipment 
and furniture. It was noticed in audit that against 70 training 
schemee sanctioned, the organisation started 60 schemes (24 in 
zardozi, 16 in ivory and 20 in jewellery) in 1979-80 and spent Rs. 3.98' 
lakhs up to 31st March 1980 mostly on stipend to trainees (Rs. 
1.69 lakhs), wages to craftsmen (Rs. 1.36 lakhs) and raw material, 
tools, etc. (Rs. 0.64 lakh). The Board issued a fresh sanction (August 
1980) for Rs. 4.48 lakhs for 38 training schemes for ten months and 
while releasing this grant, adjusted the unspent balance of Rs. 1.10 
lakhs out of the earlier grant of Rs. 5.08 lakhs, but interest of Rs. 
O.U lakh earned by the organisation on the unspent balance was 
not recovered. Sale proceeds, if any, of the goods produced by the 
trainees were not deposited with the Board (October 1980) and 
information about the number of trainees trained was also awaited 
(October 1980). 

6.2 Massive training pTogramme'-Prior to 1975, the Board had set 
up 16 training centree in· carpet weaving. To meet the increasing 
demand of Indian carpets in foreign markets, it was decided in 1975 
that 30,000 (revised to 45,000) weavers should be trained in carpet 
weaving during 1976 to 1979. A massive programme of training In 
carpet weaving was, therefore, launched by the Board in 1976-77. 
Against 829 training centres sanctioned upto 1978-79, 817 centres 
Were actually set up by the Board (421), the Handicrafts and Hand-
looms Export Corporation (HHEC) (63) and the State Handicrafts 
Corporations (333). Under the scheme, 50 trainees, at the rate of 5 
trainees per loom, were to be imparted training at each centre for 
a period of one year (1. years in the case of training centres in 
Jammu and Kashmir). The training centres set up by the HHEC 
and the State Handicrafts Corporations, which were financed cent 
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per cent by grants from' the Board, were to be cOJ;1verted into pro-
duction centres after completion of trainirig and all the trainees 
absorbed therein. Trainees, who had completed the training in the 
centres :run by the Board, were to be absorbed in the carpet pro-
auction centres in the respective States in which the centres were 
located. An operational ceU!assislance cell was set up at the Head-
quarters of the Board.' fot the overall supervision of the ~~r  
During test-check in audit (February 1980) the following points 
were noticed:-

(a) In the Northern region, in 12 out of 15 centres, the train-
ing period had to be extended from. 2 to 4 mouths due to 
non-supply of raw material and design maps by the 
regional office to the centnes in time, resulting in an addi-
tional expenditure of Rs. 1;42 lakhs. 

(b)' Carpets worth Rs. 71.79 lakhs produced by the trainees 
in Uttar Pradesh had accumulated and had not" yet been 
disposed of (October 1980). Similar information in res-
pect C1fcarpets lying undisposed of in other centres was 
awaited (October 1980). A representative of t ~ State 
Industry Department (Rajasthan), who visited the centre 
at Tonk in April 1978. reported (May 1978) to the Board 
that out of 51 carpets lying in the centre, 41 carpets had 
faded, were torn or soiled. ~~ ~  of carpets pro-
duced by the trainees had resulted not 'only in blocking 
of Government money but ~ deterioration in their con-
dition and value. 

(c) The grants paid (1975-76 to 1978-79) to the HHEC and 
other State Handicrafts. Corporation for setting up carpet 
weaving training centres amounted to Rs. 6.70 crores. In 
361 centres, all"Cated to the HHEC and various State 
Corporatio1'l6 during 197fi...76 to 1977-76, training had been 
completed. In regard to the number ,of centres converted 
into production centres as per the condition,s of the 
grants, the Board stated (November 1980) that the infor-
mation had been called for from the centres and was 
awaited (November 1980). The cost of assets (Rs. 104.44 
lakbs) created out of the grants was recoverable from 
these institutions.' The Board stated (November 1980) 
that the question of transferring the 8S$ets to grantee 
institutiOns in 'the fo.rm of equity partieipation or its re-
covery was still under consideration of Government. 
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(d). Grants released to 12 State Handicrafts Corporations for 
setting up/continuation of the carpet weaving training 
centres were much in e'XIcess of their actual requirements 
during the year as shown in the table below:-

Year 

19'16-77 • 

i977"78• 

1978-79· 

Nwnder 
of 
Corporao 
tions 

S 

10 

10 

Amount 
of 
Jrant 
rclea'ICd 

60.,6 

199·85 

336·88 

ActUal Un.spent Pcrccn-
expendi- balance rage of 
lure col. 5 
incurred over 

col. 3 

. Sl.gtJ as.a6 46.97 

67·97 13i.8S 66.00 

168'41 .68.47 5°·01 

The BOard stated (November 1980) . that funds were released in 
&.ccordance with the approved pattern and the unspent 
balance was recovered and/or adjusted while releasing 
subsequent grant. 

~  Register of' grants to watch their utilisation and the 
block accounts to keep proper record en assets created out 
of Government grants .andfinal disposal thereof, as re-
quired under the rules, were not maintained. The Board 
stated (November 1980) that the Register of grants had 
been compiled and made up-to-date in September 1979 
and onwards. 

(f). No administrative inspections of the grantee institutions 
as :reql.lired under the orders of Government were ,carried 
out. The Board stated ~r 1980) that pending 
setting up of Inspection, Unit in the Board's office, audited 
annual statement of accounts was considered sufficient. 

(g) The operational assistance cell set up at the headquarters 
of. the Board.. which was responsible for overall super-
vi!.oliol'l of training centres, did not maintain any consoU-
dated record showing the number of trainees enrolled at 
each centre, number of trAinees who completed the 
training. number of centres converted into production 
centres and number of trainees 'absorbed in such centres 
and other production centres, of the respective States, 
Thus, there was no effective control 'Over the centres by 
the cell. . 
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(h) A t t~  in audit of the accounts of a gtantee cor-
poration in Jammu and Kashmir (to which Rs. 119.49 
lakhs were paid) revealed that: . 

-separate and proper accounts of the grants were not 
maintained. Rupees 2.70 lakhs were unauthorisedly 
diverted by the grantee institution towards head office 
E:xpenses; payment of stipend to the trainees to the 
extent of 50 per cent (Bs. 15.72 lakhs) was withheld by 
the institution by depositing the same in a Co-operative 
Bank and was not releac;ed (May 1980). 

-out of 61 training centres, where the training had been 
eompleted, only 43 ICE!ntres were being run.. as production 
centres and the remaining centres were closed. 102 out 
of 241 trainees (42 per cent) engaged in 5 .trainb)g 
centres were ultimately employed in the production 
centres. 

6.3 Training through other iDstitutions 

(a) Grants-in-aid (amount : Rs. 7.53 lakbs) were paid to 4 
regional handicrafts training institutes during 1974-75 to 
1978-79 for teacher's training and 163 persons were trained 
during 1974-75 to 1 ~  (figures for 1977-78 and 1978-79 
were not available). A Committee, constituted in March 
1979 by the Board to review the tr ~ r r  

conduoted in the institutes stated, intef'alia, in its report 
(May 1979) that the objectives were not implemented and 
that there were no regular craft teachers or drawing 
teachers to complete the training. Most of the ex-trainees 
had been unable to Secure, joblinked to their training. The 
Board stated (Novemb.er 1980) that the fund for the 
scheme had not been providtd in the Sixth Five Year 
Plan. 

(b) An industrial home at Calcu1.t.d ~  in production of 
handicrafts was entrusted (March 1979) -with training pro-
gramme for one year in artistic textile handicrafts for 125 
women, art ceramics for 25 women, and cane and bamb06 
for 25 women. A total grant of Rs. 7.51 lakhs was paid to 
the above home during March 1979 (Rs. 5.29 lakhs), March 
and May 1980 . (Rs. 2.20 lakhs). The above grant included 
Rs. 1.53 lakhs for raw material and· Rs. 3.16 lakhs for 
machinery and equipment. Although sale proceeds of the 
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finished goods produced by the trainees were' expected to 
bring back 40 per cent of the cost of raw material (Rs. 1.58 
lakhs), no sale had been made, nor was any amount re-
ceived by the Board (November 1980). Though the train-
ing in art ceramics and cane and bamboo had not been 
continued after June 1980, machinery and equipment ac-
quired (cost &.2.10 lakhs) and used in training of these 
two crafts had nop been recovered (November 1980) by 
the Board. 

(c) Two 'voluntary organisations. were paid (March 1979) 
Rs. ,0.63 lakh and Rs. 0.19 lakh for setting up a training 
centre in art metal wares at Aligarh and in hand block 
printing at Gauhati respectively. The organisations had 
not done any work (November 1980) and had kept the 
enUre amount of Rs. 0.82 lakh since March 1979. The Board 
stated (November 1980) t~t it had already taken steps 
for getting the refund of the grants. 

7.0 Marketing 

For the. growth and development of handicrafts, the Board had 
introduced two schemes, viz. marketing and service extension centres 
in March 1979. 

7.1 Markctiag aDd service extension centres 

This scheme was introduced with the object of providing package 
service to craftsmen and small entrepreneurs with a view to im-
proving the marketability of their products by arranging market 
meets, product promotio\l programmes, seminars, etc. Up to March 
1979, 27 centres were set up and an expenditure of RI. 43.32 lakhs 
was incurred thereon. In a test-check in audit of the developmental 
activities undertaken (during 1975-76 to 1978-79) by 14 centres set 
up during 1975-76 to 1978-79, it was noticed that only 4 market meets 
and 11 product prom9tion programmes were arranged at these 
centres though expenditure of Rs. 10.20 lakhs had been incurred on 
these centres. The inSignificant performance was stated (November 
1980) to be due to lack of adequate staff. 

7.2" Rural marketing and serviee centres 

The Board introduced (March 1979) a scheme for establishment 
of rural marketing and service cenkes (RMes) at block level for 
village artisans and village industries with the ~t of prOviding 
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an effective link witD. the market boln for raw materials and finished 
products. The scheme was to be implemented in two phases, viz. 
phase I-survey and phaSe II-implementation. In phase I, survey 
or village artisans/industries was to be conducted to ascertain the 
llatUl"e and ~~t t of major problems faced by them. In phase II, 
the RMC was to be established, if the survey report dearly estab-
Hshed the need and scope. for an RMC. The RMes were to be run 
ihrough selected agencies likeco-operat.ive society, panch-ayat, re-
gistered society or corporation and the pattern 'of financial assistance 
provided in the scheme per block wu.Rs. 5,000 lor survey -(Rs. 6,000 
per year for ~t for 3 years, Rs. 5,000 for samples, B.s. 10,000 for 
fuctures and fittings, &.50,000 for seed capital and manaBerial sub. 
sidy at 100 per cent, 60 per cent and 33 pel" cent for is years res-
peCtively. 

Ckants amounting t9 RB. 125.40 lakhs wetesanctioned and released 
in the last week of March 1979 to voluntary organisations and in-
stitutions for conducting survey in 71 blocks (6 organisations: Rs.8.55 
lakhs) and both survey and setting up of RMCs in 128 blocks) (17 
organisations Rs. 116.85 lakhs). A test-check in audit reveiled the 
following points: 

(a) RMCs was a new Plan scheme involving expenditure of 
Rs. 1.25 crores and it required the approval of the 
Planning Commission and' tbe Exp;!nditure Finance Com-
mittee, but no such specific approval was obtained. The 
Board stated (November 1980) that t ~ scheme was ap-
proved by the Planning Commission in an . inter-minis-
terial meeting heid in February 1979 in which represen-
~t  the Ministry of Finance was present; the minutes 
of which, however, read as "Shri. ........... (Member, 
Planing CorlUnission). -...... agreed, that it was a good 
idea and should be elmlored through a pilot scheme. He 
suggested that it wOl),ld be of advaRtage to have survey 
Of the requiremen, of different types of Industries/ 
artUans . all over the country, the facilities already avail-
able at various points through various-organisations and 
identify the gaps required to be filled in. Thereafter., a 
few pilot schemes could· be started and their impact as-
sessed for drawing up a de:ailed programme". This 
. could not, obviously, be construed as an approval. It was, 
at best, a clearance for starting a few pilot centres. Be-
"ides, the eXlpenditure was on a new scheme, not con-
tlemplated in. t.l!1e funds voted by the Parliament. and, 
thenfore, constituted a "new service" and should not 
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have been met by re·appropriation of 'funds from othel' 
heads without the prior approval of Parliament. 

~ r  released. (March 1979) the entire amQuntof 
as. 116.85 lakhs to 17 organisations/institutions re.quired 
for both phases, viz. survey and setting up of 128 RMCs 
instead of in suitable instalments as provided under 
rules or for survey only. One institution, which 
was granted Rs. 4.64 lakhs for setting up of5 centres, 
confined itself to only 2 centres and accordingly refunded 
Rs. 2.78 lakhs (October 1979) .. The remaining amount 
of Rs. 114.07 lakhs remained. unspent with the n!cipient 
institutions as on 31st March, 1979; and out of this Rs. 12.48 
lakhs were utilised during 1979-80 and Rs. 3.51 lakhs re-
. fuaded (September 1980) by one institution. The 
balance Rs. 98.08 lakhs remained unutilised (March 1980). 

Thus, the Board had apparently released the entire amount of 
Rs. 125.40 lakhs (including Rs. 8.55 lakhs for survey only) 
in ~  last week of March, 1979 to avoid lapse of funds. It 
included. Rs. 64 lakhs· given as seed capital, which is nor-
mally given as .10an and not grant. 

(b) One institUtion had requested for grant of Rs. LOa 1akhs 
for 1  . RMC only whereas it was sanctioned and paid 
(March 1979) grant of Rs. 2.58 lakhs for aHMCs ~ 

were not set up so far (May 1980). 

(c) No nonn of expenditure was laid down for each RMC 
for determining the amount of managedal subsidy. It ·had 
varied from Rs. 0.10 lakh to Rs. 0.32 lakh per RMC. Three 
institutions were also paid subsidy of Rs. 0.18lakb, 

~ 0.35 lakh and Rs. 0.421akb for ~  expenses on 
their head oftice/cemtral storage, which was not provided. 
in the scheme. 

(d) Codal reqUirements, viz., maintenaru::e af register of 
grants, register of block account, verification of financial. 
souftdness of the institution before sanctioning the grant, 
obtaining of bonds to safeguard Government interest ~  

provision of administrative inspection to see that the 
money was utilised for the intended purposes, were not 
followed by the Board in any of these cases. 

'7.3 In addition to the above, t ~ Board also sanctioned. and re-
leased (March 1979) grants of Rs. 14.24 lakhs to 14 voluntary organi-
"S8t1onS, for (i) module prqject {Rs. 10.00 lakhs). (il) opening of 
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sales coun1ers for display and' sale of handicrafts at Chandtgarh and 
Bombay (Re. 2.00 lakbs) , (iii) training of handicrafts development 
organisers(Rs. 1.32 1akhs) , (iv) obtaining market reaction to the 
newly developed/identified and lesser known handicrafts (Rs. 0.92 
lakhs). 

A test-check in audit rewaled that: 

--aU the schemes excepting the scheme at (iv) above were 
not prOVided in the annual plan of the Board, but were 
financed by re-appropriation of funds from other ~  

-the grant in respect of scheme mentioned at (li) above in-
cluded Rs. 1.20 1akhs as working capital; 

---out of the grants of as. 1.32 lakhs at (iii) above given to 4 
institutions ~ Rs. 0.33 lakh each, one of the institution 
started. the training programme in August, 1979 for 6 
months and utilised only as. 0.14 lakh up to March, 1980, 
one institution had not made any' progress in the IIcheme 
whereas another institution had refunded the grant of 
Rs. 0~  lakh in August, 1980; the position of the fourth 
institution was not available; and 

-in none of the cases mentioned above, matching contribu-
tions by the institutions as required under rules were 
insisted upon. 

According to the criteria laid down in the General Financ,ial 
Rules of Government for grants-in-aid to voluntary· organisations, 
the grant-in-aid for administrative expenditure on pay and al-
lowances should not exceed Rs. 0.10 lakh in each case. Contrary to 
this provision, grants of Rs. 1.22·1akhs and Rs. 1.16 laldlS were paid 
in August 1979 and August. 1980 respectively to the institUtion of 
Bombay for meeting administrative expenses. 

8.0 PubliCity and '[R'(YpO.ganu 

8.1. Exhibitions-For popularising and stimulating demand in 
India and abroad, the Board had organised/participated during 
1974-75 to 1978-79 in 39 exhibitions in India (33) and abroad (6) and 
the total expenditure incurred was as. 33.92 laldw;. 

A ~ t  in audit revealed ,that: 
~ . 

-the Board had an exhibition branch which had organised/ 
~t t  in various exhibitions in the past; however, in 
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197s..79, the Board sanctioned Rs. 11.30 lakhs (out of 
which Rs. 5.83 lakhs were paid in 1978-79) to 7 State 
. Handicrafts Corporations and voluntary institutions to 
organise exhipitions on behalf of the -Board. No agree-
ments regarding items of the work to be done were, how-
ever, entered into with these organisati9ns; 

-the submission of vouchers in support of the expenditure on 
the-exhibition organised on behalf of the Board was dis-
pensed with and the expenditure was admitted on the 
basis of the statement of accounts certified by Chartered 
Accountants. The expenditure incurred on these exhibi-
tions was not, thus, susceptible of audit by the Comptrol-
ler and Auditor General. 

8.2 The Board had participated in National Small Industries Fair 
held in New Delhi during November-December 1978. The partici-
pation in the above exhibition was also arranged through the 
iiHEC, for which the Board sanctioned (October 1978) Rs. 2.35 
lakhs. The HHEC further entrusted part of the work to a trust for 
execution at Rs. 1.751akhs and submitted a copy of the agreement 
to the Board. The following points were noticed in a test-check in 
audit. 

-the Board had not entered into any agreement with the 
HHEC for the above work  and many changes were made 
in the original assignments and against the original sanc-
tion of Rs. 2.35 lakhs, the actual expenditure had risen to 
Rs. 6 lakhs (Rs. 3.48 lakhs paid to the HHEC and Rs. 2.52 
lakhs incurred by the Board direct). 

-Rs. 0.35 lakh on account of supervisory charges were in-
cluded by the Trust in. its estimates/accounts. A similar 
payment of Rs. 0.42 lakhs on account of supervision 
charges was also made to the HHEC. Thus, the Board, 
had paid supervisory charges to 2 agencies. 

8 . 3 Ezhibibion store, 

Remanants costing Rs.8.4O lakhs had accumulat1!d. from various 
exhibitions held from time 'to time which were normally not used 
in subsequent exhibitions. These had not been diposed of t~ 

Govenunent instructions on the subject, resulting in blocking of 
Government money as well as sPace. The stores had also not been 
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physcially verlifiedduring the last 10 years. The posSibility of 
losses and/or deterioration of these articles in storage cannot also be 
ruled out. One hundred ninety-four exhibits valuing Rs. 0.67 lakh 
sent for· display in foreign exhibitions were still awaited (April 
1980) . Exhibits valuing Rs. 0.35 lakh sent to the Indian National 
Exhibition held at Moscow in 1978 were either lost or damaged and 
a claim was yet to be preferred (May 1980) on the insurance com-
pany, 

. 9.0 Surveys and studies 

9.1 The Board had a separate and r ~ .research and planning 
division to look after its study and research programmes. According 
to the annual report of the Board for the year 1978-79, no research 
study was made in the past 10 years. During 1978-791 a number of 
surveys and studies were ,initiated by the Board through selected 
research institutions. The records made available to audit (July-
September 1979) revealed that the Board, in addition to about 200 
surveys sanctioned under the scheme of RMCs had sanctioned 
Rs. 16.56 lakhs for survey and study projects mostly in March, 1979 
and the amount was paid to 20 institutions in the form of grants-in-
aid (Rs. 12.51 lakhs) and service charges (Rs. 4.05 lakhs).  The 
following pOints were noticed in audit: 

-The projects were not included in the annilal.plan of the 
Boardaild the expenditure on them was met by re-
appropriation of funds from other heads . 

. -Full amount(Rs. 16.56 lakhs) was paid in advance to most 
of the institutions without prOViding for any safeguards 
against possible misuse of fqnds released and· delay /non-
submissi0:r:t of the study/survey reports. 

-The Board does not have a 'ftnaacial hand-book. 

9.2 A registered institution in Karnataka was paid grants-in.aid 
of Rs. 2.40 lakhs (March 1979) for financial s1.\PPGrt .. 0£ i EngtneerJ.ng 
Colleges for their st'udent project programmes concernilig engineering 
goods. The work in these projects was. to be taken up by the 
students as a .part of their normal educational and field .Iervice 
training programme and none of the subjects taken up related to 
handicrafts. A further grant' of Rs. 3.60 lakhs was also .sanctioned 
(FebrU8l'y 1>980). Nc lIttilisation 8CCO'lmt had been ~ 10 far 
(October 1980) for the" grants (Rs. 6 lakhs). 
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10.0 Development of ~  crafts 

• 

10.1 Musical· instruments. 

A development centre for musical instruments was set up at 
Madras in Jan\lary 1958 to impart training in the making of musical 

tr ~ •. to improve upon t ~ t  .instruments and to design 
new inStru:ment$ and also to utilise various indigenous materials in 
the making of musical instx'uments. An expenditure of Rs. 17.19 
1akhs had been incurnd on the centre from 1961.62 to 1978-79. 
Between 1956 and 1967, training was imparted to 226 tr ~  in the 

~ t r  of primarily 11 instruments. The training programme 
was discontinued in November lQ67. 

In the proposal for a plan scheme for "intensive training for, 
m&Ilufacturing concert instruments", submitted by the centre to the 
Board (January 1976). it was stated that due to lack of proficiency, 
the persons trained earlier did not follow the vocation of making 

tr ~  Hardly one ~r two bad stuck to this profession. 

During 19'14-75 to 1976-7.7, the centre produced 15 experimental 
instrument. and incurred an expenditure of Rs. 3.16 lakhs. These 
instruments were kept in the'gallery as exhibits and no other efforts 
were made to .popularise these instruments and introd'ace them in 
the market. Since 1976-77, no reseal:ch programme was under-taken. 
The objects, for which the centre was established, thus, remained 
largely unfulfilled though Rs. 17.19 lakhs had been spent. 

10.2 Tribal crafts N' ••. 

Two developmental centres for tribal ·crafts of North Eastern 
region and Himachal Pradesh were setup at Jorhat (now at Gauhati) 
and Kulu in February 1975 and February 1976 respectively. These 
centres were to continue throughout the Fifth Plan Period (up to 
1973-79) and their continuance was to be ree,ived thereafter. The 
recorclB of the' centre at Kulu test checked in audit (February 1980) 

revealed that: 

-expenditure of Rs. 0.70 lakh was incurred up to March 1979 
on rent of the building and pay and allo"Yances of one 
oftlcer only, but no developmental  activities were r~ 

taken by the centre; and 

-no review about the utility and contlnuance of the centre 
was done as envisaged. 
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Ito Common facility se1'trice centres 

11.1 The Bdard introduced a number of schemes for setting up 
common facility service centres in different crafts at different places. 
Two S'uch centres for hand-printed fabrics at Farrukhabad and 
Ahmedabad were approved towards the end oof 1977-78 at an esti-
mated cost of Rs. 4.63Iakhs. The centres were set up in 1978-79, but 
had not·started functioning so far (November 1980) because the 
requisite  machinery and equipment°ltad not been ,received. During 
1978-79 and 1979-80. expenditure on pay and allowances of the staff 
and contigencies was Rs. 0.80 lakb and Rs. 1.00 lakh respectively. 

The Board sanctioned Rs. 13.53 lakhs (March 1979) in ~r of 
3 voluntary organisations for setting up common facility service 
centres for development of (i) handicrafts in agate stone at Banda 
(Rs. 7.50 lakhs) , (it') rural pottery at Pondicherry (Rs. 2.00 lakhs) 
and (iii) woollen carpet project for clipping and flower cutting. 
washing and drying, dyeing of yarn and designing and market 'in-
telligence (Rs. 4.03 lakhs) at Nagpur. 

(8) No project proposal for the common facility centre for 
agate stone was on record, but the amount of grant-in-,i<t 
(Rs. 7.50 lakhs) was paid (March 1979). The centre had 
not been set up so far (November 1980); the institution 
was asked (May 1980) refund the amoNnt alongwith 
interest, lNt the refund was still awaited (October 1980). 

(b) For setting up the common facilioty centre mentioned at 
(ii) above, a registered society projected (19'18-79) an 
estimated cost of as. 1.25 lakhs on machinery and request-
ed for financial assistance of that amount. The Board, 
however, sanctioned Rs. 2.00 lakhs (Rs. 1.25 lakhs for 
machinery and Rs. 0.':5 lakh for kiln). As per the project 
p.roposal, the cost of kiln was to be met by the society 
itself. The entire grant was paid in Mareh 1979; :as. 0.99 
lakh only including advances (Rs. 0.42 lakh) were utlli.Red 
upto March 1980. The centre had not been set up so far 
(October 1980). 

(c) Regarding the grant at item (iii) above, the institution 
had intimated (January 1980) that two centres, viz. for 
washing and dyeing of carpets and for clipping and flower 
C'Utting were set up in October 1979. The remaining two 
centres were yet to be set up (October 1980). No utilisa-
tiOil account of the grant was received (October 1980). 
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12.0 Other miscellaneous schemes 

12.1 Flood ~  

In October, 1978, Government sanctioned Rs. 25 1akhs for pro-
viding relief to flood affected craftsmen in various States. The relief 
measures consisted of purchasing directly from the craftsmen and 
artisans, ready stocks of craft product..:; which. they had been able 
to 'save from flood damages as well as articles produced by them 
during the next 3 months. Out of Rs. 25 lakhs released' during 
1978-79, Rs. 1l.861akhs were spent ~ r  1979) and &.10.38 ~  

were refunded (up to October 1980); the refund of balance Rs. 2.76 
lakhs was still awaited (November 1980). Out of Rs. 11.86 lakhs 
utilised in purchase of craft' products, Rs. 4.50 lakhs were spent on 
preparation of 0.10 lakh handicraft calendars for 1979 for sale; out 
of these, only 900 calendars were sold for Rs. 0.41 lakh and the 
remaining calendars were given free leaving an uncovered cost ot 
Rs. 4.09 lakhs. Sale proceeds of Rs. 0.491akh were received from one 
institution in Haryana. Information regarding the amount realised 
by the other institutions by sale of articles  purchased (Rs. 6.87 
lakhs) under, the scheme and the loss, if any, was awaited ~ 

ber 1980) from the Board. 

12.2 r t~  of Rs. 1.80 lakhs wasgivrento a voluntary 
organisation in March 1979 for organising a credit campaign to 
popularise the flow of credit to artisans from the national:sed banks 
in 6 States. This organisation in turn transferred Rs. 1.20 lakhs to 
4 of its member agencies during August to November 1979. The 
accounts of the grants r~  had not been rendered (November 
1980) and therefore, actual utilisation thereof for the purpose for 
which it WaG given was not known to the Board. 

12.3 According to terms of his appointment, the journeys per-
formed by the Chairman by staff car from residence to office and 
back were to be treated as private. It was, however, noticed in audit 
that such journeys were not so treated and Rs. 0.15 lakh due to be 
recovered on this account from the Chairman far such journeys 
performed during June 1978 to June 1979 were not recovered. 
Similar journeys were also performed by him after June 1979 for 
which the amount recoverable had also to be worked out and re-
covered. Besides, overtime allowance paid to the driver for working 
beyond cluty hours for such private journeys was also to be worlced 
out and recovered. 



·58 

13. Summing up"-:The following are the main poiD.ta t~t 
emerge: 

,........,The different figures of progress in development of designs 
were depicted in various published reports' and were not 
'based on proper records; 20 tools W'ete ~  in the 
centre at Bangalore during,1914-75 to 19?8-'79, .out· ~  
which only 7 too1i3 were sta'fldardised. In weaving craft, 
after inC'UlTing an expend;ture of Rs. 0.64 lakh, only 13 
designs of wall hangings and table mats 'Were produeed 
during 10 years, which was obviously an inilgnifieant 
contribution. . ' 

1 1 ~1  crores were spent on training and extenaio:n pro-
grammes during 1974--75 to 1917s..7Q. . A grant-in-aid . of 
Rs. 9.58 lakhs was sanct:oned (March 1979) to a voluntary 
organisation to start 79 schemes of app.rentiCeship training 
under master craftsmen in contravention 'of the ~ 

of the· scheme. Only 60 of these schemes were started in 
1979-80. 

-The progress of the training programme of, carpet weaving 
launched by the ~  on a m.assive scale in 1976-77 was 
not properly monitored and carpets produced by trainees 
(worth Rs. 71.79 lakhs in UP) had not been disposed of, 
resulting in blocking of Government.money and space. 
Grants of Rs. 6. 70erores wete released to the HHEC and 
other State Handicrafts Corporations up to March 1979 
for training in carpet weaving; hut no control on proper 
utilisation of grant ~ exercised by the Board. Grants 
were released much in excess of requirements without 
watching utihatiotl of the previous grants. Cost of assets 
amounting to Rs .. 104.44 lakhs created aut of Government 
grants was yet to be recovered from the grantees. 

-An amount of Rs. 10.20 lakhs was spent on' 14 marketing 
and service extension centres set up during 1975-76 'to 
1978-79, but no significanfperfQI'mance was noticed at these 
centres. ' 

-In March 1979, the Board sallCtioned a number of new 
schemes and released gran11a to the tune of about Rs. 200.00 
lakhs. ~t  this, Its. 125.40 lakns were released as cent 
per cent r t ~ in the last week Of, March 1979 to 
23 organisations for implementing a· new scheme of e,tab. 



59 

lishment of rural marketing service centres. The scheme 
was not specifically approved by the Planning Cominission 
and the Expenditure Finance Committee and the expendi-
ture though in the nature of new service, was met by 
re-appropriation from other heads without prior approval 
of the Parliament. 

-One organisation at Bombay was given grants of Rs. 1.22 
lakhs and Rs. 1.16 lakhs to meet salary and administl'ative 
expenses during 1979-80 and 1980-81 in contravention of 
tbeprovisions of financial rules which prescribe a ceiling 
limit -'of Rs. 0.10 lakh per annum in each cue. 

-During 1973-79, funds were released to 7 State Handicrafts 
Corporations ~ voluntary organisations to organise ex-
hibitions on behalf of the Board, but the submission of 
the vouchers in support of the expenditure was dispensed 
with which made the ~ t r  not susceptible of 
audit. 

-Remnant exhibits worth Rs. 8.40 lakhs from various exhibi-
tions, which were rarely used in the subsequent exhibi-
tions, were lying undisposed of. 

-The Board released Rs. 16.56 lakhs for survey and study 
projects, mostly in March 1979, to 20 organisations. The 
projects were not included "in the annual plan of the Board 
for 1978-79. 

-A registered institution in Karnataka was granted Rs. 6 
lakbs for student projects of 9 Engineering colleges, which 
was a part of their normal educational and field service 
training programme and had no relevance with the 
development of handicrafts. 

-An amount of Rs. 17.19 lakbs had 'been spent during 1961-62 
to 1978-79 on a pilot centre for musical instruments at 
Madras; 226 persons were trained at the centre, but they 
could not take to the profession due of lack of proficiency; 
the other ~t  of the centre also remained largely un-
fulfilled. 

-The Board paid (March 1979) Rs. 13.53 lakhs to 3 institu-
tions for the establishment of 6 common facility service 
centres for different crafts. The work of setting up of 3 
centres for which RI. 9.50 lakhs were paid had not t rt ~  

2521 LS 5 
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-Rs. 25 lakhs were paid to 12 organisations for purchaalng 

the handicraft articles direct from the flood affected 
artisans as a meaS'Ure of relief wh:ch were later to be 
sold; Rs. 11.86lakhs only were utilised. Out of unspent 
balance, refund of Rs. 2.76 lakhs from 3 organisations was 
awaited (November 1980). Out of RI. 11.86 lakhs, Rs. 4.50 
lakhs were spent on preparation of handicraft calendars 
(10,000) for 1979 for sale; <Nt of these only 900 calendars 
were sold for Rs. 0.41 lakh and the remaining calendars 
were given free leaving an uncovered cost of Rs. 4.09 
lakhs . 

. [Paragraph 1 of the Report of the C & AG of India for the year 
1979-80, 'Union Government (Civil) (pp. 1-24)]. 
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m
o
n
e
y 
t
o 
t
h
es
e 
C
or
p
or
at
i
o
ns
 
w
as
 
t
h
at
 t
h
e 
tr
ai
ni
n
g 

ce
nt
re
s 
w
o
ul
d 
b
e 
c
o
n
ve
rt
e
d 
i
nt
o 
pr
o
d
uc
ti
o
n 
ce
nt
re
s,
 
t
h
e 
Al
l 
I
n
di
a 

--
--
-
--
--

.. 
_-

-
-
-
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Co
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un
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Te
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4 

H
a
n
di
cr
af
t
s 
B
oa
r
d 
h
a
s 
no
 
i
nf
or
ma
ti
o
n 
re
ga
r
di
n
g 
t
h
e 
n
u
m
be
r 
of
 c
e
nt
re
s 

1
0 
c
o
n
ve
rt
e
d.
 
W
hi
l
e 
t
he
 c
os
t 
of
 
as
se
ts
 
cr
ea
te
d 
o
ut
 
of
 
t
he
 g
r
a
nt
s 
wa
s 

re
c
o
ve
ra
bl
e 
fr
o
m 
t
h
e
s
e 
i
ns
ti
t
ut
i
o
ns
, 
t
he
 s
a
me
 
h
as
 
n
ot
 
ac
t
ua
ll
y 
be
e
n 

re
c
o
ve
re
d 
a
n
d 
e
ve
n 
t
he
 p
r
o
p
os
al
 
t
h
at
 t
h
e 
re
c
o
ve
r
y 
b
e 
ma
de
 
i
n 
t
h
e 

f
or
m 
of
 
AI
H
B 
pa
rt
ic
i
pa
ti
o
n 
i
n 
t
h
e 
s
ha
re
 
c
a
pi
t
al
 
of
 
t
h
e 
gr
a
nt
ee
 
i
ns
ti
-

t
ut
i
o
n 
h
as
 
n
ot
 
be
e
n 
a
gr
ee
d 
t
o 
b
y 
t
h
e 
c
o
nc
er
ne
d 
St
at
e 
C
or
p
or
at
i
o
ns
. 

'l'
bi
s 
is
 a
 
ve
r
y 
u
ns
at
is
fa
ct
or
y 
st
at
e 
of
 
af
f
ai
r
s.
 

Al
t
h
o
u
g
h 
t
h
e 
O
pe
ra
ti
o
na
l 
As
si
st
a
nc
e 
Ce
ll
 
at
 
~
 
He
a
d
q
ua
rt
er
s 
of
 

t
he
 B
o
ar
d 
wa
s 
re
s
p
o
ns
i
bl
e 
f
or
 o
ve
ra
ll
 
s
u
pe
r
vi
si
o
n 
of
 
tr
ai
ni
n
g 
ce
nt
re
s.
 

t
hi
s 
ce
U 
di
d 
n
ot
 m
ai
nt
ai
n 
a
n
y 
c
o
ns
ol
i
da
te
d 
re
c
or
d 
s
h
o
wi
n
g 
t
h
e 
n
u
m
b
er
 

of
 
tr
ai
n
e
es
 e
nr
ol
lt
¥!
 
i
n 
ea
c
h 
ce
nt
re
, 
t
h
e 
u
m
b
er
 
of
 
tr
ai
n
e
es
 w
h
o 
co
m-
m 

p
1e
te
d 
t
he
ir
 t
r
ai
ni
n
g 
a
n
d 
t
h
e 
n
u
m
be
r 
w
h
o 
w
er
e 
a
bs
or
be
d 
i
n 
s
uc
h 

ce
nt
re
s 
a
n
d 
i
n 
ot
he
r 
pr
o
d
uc
ti
o
n 
ce
nt
re
s.
. 
T
he
 
C
o
m
mi
tt
ee
 
c
o
ns
i
de
r 
it
 

to
 b
e 
a 
se
ri
o
us
 
l
a
ps
e 
o
n 
t
h
e 
p
ar
t 
of
 
t
he
 A
ll
 
I
n
di
a 
Ha
n
di
cr
af
ts
 
B
oa
r
d.
 

T
h
e 
C
o
m
mi
tt
e
e 
ar
e 
n
ot
 
c
o
n
vi
nc
e
d 
wi
t
h 
t
h
e 
ar
gu
me
-l
1t 
of
 
t
h
e 
B
o
ar
d 

t
ha
t 
as
 
t
he
 c
el
l 
h
a
d 
a 
li
mi
t
e
d 
st
af
f 
a
n
d 
ha
d 
be
e
n 
u
n
d
er
t
a
ki
n
g 
a 

nu
zn
Pe
r 
of
 
ot
he
r 
f
u
nc
ti
o
ns
, 
it
 w
as
 
n
ot
 
p
os
si
bl
e 
f
or
 t
h
e 
ce
ll
 t
o 
u
n
d
er
t
a
k
e 

th
e 
'
m
o
Dl
t
or
i
n
g 
of
 
t
h
e 
tr
ai
ni
n
g 
ce
nt
re
s.
 
T
h
e 
C
o
m
mi
tt
ee
 
fe
el
 
t
h
at
 i
f
 

th
e 
~
 w
as
 
co
nv
in
ce
d 
a
b
o
ut
 
t
he
 i
n
a
bi
li
t
y 
of
 
t
h
e 
ce
ll
 
t
o 
u
n
d
er
t
a
k
e 

t
he
 ·
m
o
ni
t
or
i
n
g 
f
u
nc
ti
o
n 
d
u
e 
t
o 
li
mi
te
d 
st
af
f 
t
h
e
n 
ei
t
h
er
 
ti
m
el
y 
st
e
y
s 

s
h
o
ul
d 
h
a
v
e 
b
e
e
n 
a
k
e
n 
t
o 
a
u
g
me
nt
 t
h
e 
st
af
f 
or
 
s
o
me
 o
t
he
r 
al
t
er
n
at
i
v
e 

ar
ra
ai
ge
me
nt
s 
s
h
o
ul
d 
h
a
v
e 
b
e
e
n 
m
a
d
e 
f
or
 
m
o
ni
t
or
i
n
g 
t
h
e 
sc
he
me
. 

Th
e 
Co
m
mit
te
e 
,e
x
pe
ct
· t
h
e 
B
o
ar
d 
t
o 
e
ns
ur
e 
t
h
at
 s
u
c
h 
la
ps
es
 t
o 
n
ot
 

re
cu
r. 
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Do
. Do
. 

• 
C
ar
p
et
 
We
a
vi
n
g 
Ce
nt
re
s 
ar
e 
be
i
n
g 
r
u
n 
di
r
e
ct
l
y 
b
y 
t
h
e 
Al
l 

I
n
di
a 
Ha
n
di
cr
af
ts
 
B
o
ar
d 
i
n 
d.
iJ
Je
re
nt
 
St
at
es
. 
Be
t
wf
le
n 
19
75
-7
8 
a
n
d 

1.
,.
,
1,
 
87
,3
00
 
pe
rs
o
ns
 
h
a
d 
'b
ee
n 
tr
ai
ne
d 
i
n 
ca
r
pe
t 
we
a
vi
n
g 
i
n 
t
he
se
 

ce
nt
re
s.
 
T
he
 
C
o
m
mi
tt
ee
 
ar
e,
 
ho
we
v
Ej
r. 
s
ur
pr
is
e
d 
t
o 
n
ot
e 
t
h
at
 t
h
e 
Al
l 

I
n
di
a 
Ha
n
di
cr
af
ts
 
B
oa
r
d 
"i
s 
n
ot
 
m
ai
nt
ai
ni
n
g 
a
n
y 
st
at
is
ti
cs
 
r
e
g
ar
di
n
g 

t
he
 u
m
b
er
 
of
 
tr
ai
ne
es
 w
h
o 
ha
ve
 
ac
t
ua
ll
y 
ta
ke
n 
u
p 
t
h
e 
pr
of
es
si
o
n 
of
 

ca
r
pe
t 
we
a
vi
n
g 
af
t
er
 

~
t

 
of
 
t
h
ei
r 
tr
ai
ni
n
g 
n
or
 
t
h
e 
B
o
ar
d 
h
as
 

c
o
n
d
uc
te
d 
an
Y' 
s
ur
ve
y 
t
o 
c
ol
le
ct
 

t
t

t
~

 
i
n 
t
hi
s 
be
ha
lf
. 
T
h
e 
C
o
m-

mi
tt
e
e 
fe
el
 t
h
at
 t
h
e 
c
ol
le
ct
i
o
n 
of
 
t
hi
s 
f
e
e
d 
ba
c
k 
i
nf
or
ma
ti
o
n 
i
s 
ve
r
y 

ne
ce
ss
ar
y 
i
n 
or
d
er
 
t
o 

~
 
t
h
e 
ef
Bc
ac
y 
or
 
ot
he
r
wi
se
 
of
 
t
h
e 
sc
he
me
. 

T
h
e 
C
o
m
mi
tt
e
e,
 
t
he
re
f
or
e,
 r
ec
o
m
me
n
d 
t
h
at
 t
he
 A
ll
 
I
n
di
a 
Ha
n
di
cr
af
ts
 

B
oa
r
d 
s
h
o
ul
d 
i
m
me
di
at
el
y 
c
o
n
d
uc
t 
s
ur
ve
ys
 i
n 
di
ff
er
e
nt
 
ca
r
pe
t 
we
a
v-

i
n
g 

t
r

~
 t
o 
fi
n
d 
o
ut
 
h
o
w 
f
ar
 t
h
e 
tr
ai
n
e
es
 w
h
o 
ha
ve
 c
o
m
pl
et
e
d 

t
he
ir
 t
r
ai
ni
n
g 
ha
ve
 
be
e
n 
a
bs
or
be
d 
i
n 
t
h
e 

~
 
a
n
d 

t
~

 e
.
xt
e
nt
 
• 

to
 w
hi
c
h 
t
he
 t
r
ai
ni
n
g 
re
ce
i
ve
d 
b
y 
t
h
e
m 
h
as
 
c
o
nt
ri
b
ut
e
d 
t
o 
I
nc
re
as
i
n
g 

t
he
ir
: 
ea
mi
n
ga
 
as
 
we
ll
 
as
 
i
n 
i
m
pr
o
vi
n
g 
t
h
e 
q
ua
li
t
y 
of
 
t
h
ei
r 
pr
o
d
uc
ts
. 

Th
e 
C
o
m
mi
tt
ee
 
ha
ve
 
c
o
me
 
ac
r
os
s 
a 
la
r
ge
 n
u
m
b
er
 
of
 
c
o
m
pl
ai
nt
s 

re
ga
r
di
n
g 
t
h
e 
w
or
ki
n
g 
of
 
t
h
e 
c
ar
p
et
 
we
a
vi
n
g 
tr
ai
ni
n
g 
ce
nt
re
s 
r
u
n 

b
y 
t
h
e 
Al
l 
I
n
di
a 
Ha
n
di
cr
af
ts
 
B
oa
r
d.
 
W
he
n 
as
ke
d 
a
b
o
ut
 
t
he
se
 c
o
m-

pl
at
nt
s,
 
t
h
e 
re
pr
es
e
nt
at
i
ve
 o
f 
t
h
e 
Mi
ni
st
r
y 
of
 C
o
m
me
rc
e 
(
De
pa
rt
me
nt
 

of
 
Te
xt
il
es
) 
a
d
mi
tt
e
d 
be
f
or
e 
t
he
 C
o
m
mi
tt
ee
 
"I
 
re
ce
i
ve
d 
co
mp
la
in
ts
.. 

T
he
 
i
m
pr
es
si
o
n 
is
 t
h
at
 a
ll
 
is
 n
ot
 
we
ll
 
..
..
..
 I
n 
m
y 
o
wn
 
i
ns
pe
ct
i
o
n,
 I
 

ha
ve
 f
o
u
n
d 
t
h
at
 t
h
e 
s
ys
te
ms
 a
r
e 
de
fe
ct
i
ve
."
 
I
n 
t
he
 c
as
e 
of
 
o
ne
 
ce
nt
re
, 

it
 h
as
 
b
e
e
n 
br
o
u
g
ht
 
t
o 
t
he
 n
ot
ic
e 
of
 
t
h
e 
C
o
m
mi
tt
ee
 
t
h
at
 a
lt
h
o
u
g
b 
t
h
e 

tr
ai
n
e
es
 
w
er
e 
p
ai
d 
a 
st
i
pe
n
d 
of
 
Rs
. 
6
0/
-
ea
c
h 
p
er
 
m
o
nt
h,
 
o
nl
y 

Rs
. 
3
0/
-
w
a
s 
gi
vf!
I
D. 
't
o 
·t
li
e
m 
a
n
d 
t
h
e 
re
ma
i
ni
n
g 
a
m
o
u
nt'
 
wa
s 
mi
s-
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C
o
m
me
rc
e 

(
1'
e
xt
iI
es
) 

3 
4 

a
p
pr
o
pr
i
at
e
d 
b
y 
t
h
e 
c
o
nc
er
ne
d 
of
fi
ce
rs
. 
W
ha
t 
is
 r
ea
ll
y 
s
h
oc
ki
n
g 
is
 

t
h
at
 a
lt
h
o
u
g
h 
s
uc
h 
c
o
m
pl
ai
nt
s 
w
hi
c
h 
i
n
v
ol
ve
d 
-
de
fa
lc
at
i
o
n 
a
n
d 
mi
s-

a
p
pr
'
O
pi
ia
ti
o
n 
of
 G
o
ve
r
n
me
nt
 
m
o
ne
y 
h
a
d 
c
o
me
 
t
o 
t
he
 n
ot
ic
e 
of
 
t
h
e 
Al
l 

I
Dd
ia
 H
a
n
di
cr
af
ts
 
B
oa
r
d 
al
s
o,
 
n
o 
s
u
bs
ta
nt
ia
l 
p
u
ni
s
h
me
nt
 
a
p
pe
ar
s 
t
o 

h
a
v
e 
b
e
e
n 
a
wa
r
de
P 
t
o 
t
he
 
g
ui
lt
y 
pe
rs
o
ns
. 
T
h
e 
C
o
m
mi
tt
ee
 
ca
n
n
ot
 

b
ut
 
e
x
pr
es
s 
t
h
ei
r 
di
s
pl
ea
s
ur
e 
at
 t
he
 a
tt
it
u
d
e 
of
 
t
h
e 
D
e
p
ar
t
m
e
nt
 
w
h
er
e 

of
ll
oi
al
$ 
i
n
v
ol
ve
d!
 
i
n 
s
u
c
h 
ir
r
e
g
ul
ar
it
i
es
 
h
a
v
e 
~
 
al
l
o
we
d 
t
o 
go
 

pr
a
ct
i
c
al
l
y 
sc
ot
-f
re
e.
 
T
h
e 
C
o
m
mi
tt
ee
 
w
o
ul
d 
li
ke
 
t
h
e 
m
at
t
er
 
t
o 
b
e 

t
h
or
o
u
g
hl
y 
i
n
ve
st
i
ga
te
d 
a
n
d 
d
et
er
r
e
nt
 
p
u
ni
s
h
me
nt
 
a
w
ar
d
e
d 
t
o 
of
fi
ce
rs
 

i
n
v
ol
ve
d 
i
n 
s
u
c
h 
ma
l
pr
ac
ti
ce
s.
 
T
h
e 
C
o
m
mi
tt
ee
 
w
o
ul
d 
al
s
o 
li
k
e 
t
h
e 

...
:r 

.
All
 I
n
di
a 
Ha
n
di
cr
af
ts
 
B
oa
r
d 
t
o 
e
xa
mi
ne
 
i
n 
de
pt
h 
t
h
e 
w
or
ki
n
g 
of
 
t
h
e 

Q 

va
ri
o
us
 
Tr
ai
ni
n
g 
Ce
nt
re
s.
 
fi
n
d 
o
ut
 
d
El
fl
ci
en
ci
es
 
i
n 
t
h
ei
r 
w
or
ki
n
g 
-a
n
d 

ta
ke
 n
ec
es
sa
ry
: 
re
me
di
al
 m
ea
s
ur
es
. 

T
h
e 
C
o
m
mi
tt
ee
 
ar
e 
s
ur
pr
is
e
d 
t
o 
n
ot
e'
t
h
at
 
t
h
e 
c
o
m
pl
ai
nt
s 
s
e
nt
 
b
y 

a 
m
e
m
b
er
 
of
 
P
ar
li
a
m
e
nt
 
r
~

 
t
h
e 
w
or
ki
n
g 
of
 
t
h
e 
Tr
ai
ni
n
g 

Ce
nt
re
 
at
 
F
at
e
h
p
ur
 
w
er
e 
n
ot
 
re
pl
ie
d 
t
o 
b
y 
t
h
e 
Al
l 
I
n
di
a 
Ha
n
di
cr
af
ts
 

Bo
at;
d. 
T
he
 
r
e
pl
y 
of
 
t
h
e 
B
oa
r
d 
t
h
at
 t
h
e 
l
et
t
er
s 
w
er
e 
n
ot
 
tr
ac
ea
bl
e 

in 
t
h
e 
r
e
c
or
ds
 o
f 
t
h
e 
B
oa
r
d,
 
cl
ea
rl
y 
s
h
o
ws
 
t
h
at
 c
o
m
pl
ai
nt
s 
re
ce
i
ve
d 

i
n 
t
h
e 
of
ti
ce
 
of
 
t
h
e 
B
oa
r
d 
ar
e 
n
ot
 
b
ei
n
g 
ha
n
dl
e
d 
wi
t
h 
t
he
 
re
q
ui
si
te
 

ca
re
. 
'
nt
e 
C
o
m
mi
tt
e
e.
 
w
o
ul
d 
li
ke
 
t
hi
s 
si
t
ua
ti
o
n 
t
o 
b
e 
r
e
m
e
di
e
d 

i
m
me
di
at
el
y.
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I
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1
5 

C
o
mr
p
er
c
e 

(
Te
xt
il
es
) D
o.
 

I
n 
Ma
rc
h,
 
19
79
, 
t
h
e 
Al
l 
I
n
di
a 
Ha
n
di
cr
af
ts
 
B
oa
r
d 
i
nt
r
o
d
u
c
e
d 
a 

s
c
h
e
m
e 
f
or
 
es
t
a
bl
is
h
m
e
nt
 
of
 
r
ur
al
 
m
ar
k
et
i
n
g 
a
n
d 
s
er
vi
c
e 
ce
nt
re
#;
 

(
R
M
Cs
) 
at
 
bl
oc
k 
le
ve
l 
f
or
 v
il
la
ge
 
ar
ti
sa
ns
 a
n
d 
vi
ll
a
ge
 
i
n
d
us
tr
i
es
 w
it
h 

th
et 
o
bj
ec
t:
 
of
 
pr
o
vi
di
n
g 
a
n 
ef
fe
ct
i
ve
 
li
n
k 
wi
t
h 
t
h
e 
m
ar
k
et
 
Th
e 

sc
he
me
 w
as
 
t
o 
b
e 
i
m
pl
e
m
e
nt
e
d 
i
n 
t
w
o 
p
h
as
es
 
vi
z.
 
p
h
as
e 
1 
f
or
 S
ur
v
e
y 

a
n
d 
p
ha
se
 
II
 
f
or
 
i
m
pl
e
m
e
nt
at
i
o
n.
 
P
h
as
e 
II
 
i.
e. 
es
t
a
bl
is
h
m
e
nt
 
of
 

t
h
e 
c
e
nt
r
es
 
wa
s 
t
o 
t
a
k
e 
pl
a
c
e 
o
nl
y 
if
 t
h
e 
s
ur
v
e
y 
cl
e
ar
l
y 
es
t
a
bl
is
h
e
d 

t
h
e 
n
e
e
d 
a
n
d 
sc
o
pe
 
t
h
er
ef
or
. 
T
h
e 
C
o
m
mi
tt
ee
, 
h
o
w
e
v
er
, 
~
 ..
 t
o 

n
ot
e 
t
h
at
 i
n 
as
 
m
a
n
y 
as
 
1
2
8 
bl
oc
ks
, 
gr
a
nt
s 
w
er
e 
sa
nc
ti
o
ne
d 
a
n
d 

r
el
e
as
e
d 
f
or
 
b
ot
h 
s
ur
v
e
y 
a
n
d 
s
et
ti
n
g 
u
p 
of
 
t
he
 c
e
nt
re
s 
wi
t
h
o
ut
 

es
ta
bl
is
hi
n
g 
t
h
e 
n
e
e
d 
f
or
 
s
u
c
h 
ce
nt
re
s.
 
T
hi
s 
w
as
 
a 
cl
e
ar
 
a
n
d 
fl
a
g·
 

r
a
nt
 
vi
ol
at
i
o
n 
of
 
t
h
e 
pr
o
vi
si
o
n 
of
 
t
h
e 
s
c
h
e
m
e.
· 
T
h
e 
C
o
m
mi
tt
ee
 

w
o
ul
d 
li
k
e 
re
s
p
o
ns
i
bi
li
t
y 
f
or
 
t
hi
s 
la
ps
e 
t
o 
b
e 
fi
xe
d. 

. 
, 
'-
4 

T
h
e 
C
o
m
mi
tt
ee
 
ar
e 
s
ur
pr
is
e
d 
t
o 
n
ot
e 
t
h
at
 
al
t
h
o
u
g
h 
t
h
e 
Rt
tt
al
 
~
 

Ma
r
ke
ti
n
g 
c
e
nt
r
es
 

~
 
i
n
v
ol
v
e
d 
e
x
p
e
n
di
t
ur
e 
of
 
Rs
. 
1.
2
5 
ct
or
es
 

a
n
d 
r
e
q
ui
r
e
d 
t
h
e 
a
p
pr
o
va
l 
of
 
t
h
e 
Pl
a
n
ni
n
g 
C
o
m
mi
ss
i
o
n.
 
a
n
d 
t
h
e 

E
x
p
e
n
di
t
ur
e 
Fi
na
nc
e 
C
o
m
mi
tt
ee
, 
n
o 
s
uc
h 
-a
p
pr
o
v
al
 
wa
s 
ac
t
ua
ll
y 

t
a
k
e
n 
b
ef
or
e 
l
a
u
n
c
hi
n
g 
t
h
e 
sc
he
me
. 
T
hi
s 
is
 
a 
s
er
i
o
us
 
ir
r
e
g
ul
ar
it
y.
 

T
h
e 
C
o
m
mi
tt
ee
 
ar
e 
n
ot
 
c
o
n
vi
nc
e
d 
wi
t
h 
t
h
e 
r
e
pl
y 
of
 
t
h
e 
Mi
ni
st
ry
 

t
h
at
 a
 
c
o
m
p
os
it
e 
a
p
pr
o
v
al
 
t
o 
t
h
e 
s
c
h
e
m
e 
w
as
 
o
bt
ai
n
e
d 
at
 
a
n 
i
nt
er
-

mi
ni
st
er
i
al
 
m
e
et
i
n
g 
u
n
d
er
 
t
h
e 
c
h
ai
r
m
a
ns
hi
p 
of
 
Me
m
be
r,
 
Pl
a
n
ni
n
g 

C
o
m
mi
ss
i
o
n.
 
It
 i
s 
s
e
e
n 
fr
o
m 
t
h
e 
mi
n
ut
es
 
of
 
t
h
e 
m
e
et
i
n
g 
t
h
at
 
t
h
e 

m
E!
ll
lb
er
 
of
 
t
h
e 
Pl
a
n
ni
n
g 
C
o
m
mi
ss
i
o
n 
h
a
d 
a
gr
e
e
d 
t
h
at
 i
t 
wa
s 
a 
g
o
o
d 

sc
he
me
 
a
n
d 
s
h
o
ul
d 
b
e 
e
x
pl
Or
e
d 
t
hr
o
u
g
h 
a 
pi
l
ot
 
sc
he
me
. 
It
 
w
a
s 

t
h
er
ef
or
e 
s
u
g
ge
st
e
d 
t
h
at
 
a 
f
e
w 
pi
l
ot
 
sc
he
me
s 
c
o
ul
d 
b
e 
st
ar
t
e
d 
a
n
d 

t
h
ei
r 
i
m
p
a
ct
 
~
 
f
or
 
dr
a
wi
n
g 
u
p 
a 
d
et
ai
l
e
d 
pr
o
gr
a
m
me
. 
T
h
e 

--
~
 



X t r
8 

2 4"
,
6 

--
--
-
--
--
--
'-
--
-

Co
m
me
rc
e 

(
Ta
rt
il
es
) 

3 
4 

C
o
m
mi
tt
ee
 
f
ai
l 
-t
o 
u
n
de
rs
ta
n
d 
h
o
w 
t
hi
s 
c
o
ul
d 
b
e 
c
o
ns
tr
ue
d 
as
 
a 

f
or
ma
l 
a
p
pr
o
va
l 
of
 
t
h
e 
sc
he
me
. 
T
he
 
Fi
na
nc
ia
l 
A
d
vi
se
r 
of
 
t
h
e 
Mf
ni
9..
 

tr
y 
of
 
C
o
m
me
rc
e 
al
s
o 
a
d
mi
tt
e
d 
be
f
or
e 
t
h
e 
C
o
m
mi
tt
ee
 
t
h
at
 
"
T
he
 

I
nt
er
-
Mi
ni
st
er
ia
l 
di
sc
us
si
o
n 
of
 
t
h
at
 

t
r
~
 
w
as
 
n
ot
 
i
n 
t
h
e 
f
o
n
n 
of
 

sa
nc
ti
o
n.
 
F
or
 
t
h
e 
p
ur
p
os
e 
of
 
sa
nc
ti
o
n,
 
t
h
e 
pr
oc
e
d
ur
e 
h
as
 
to
 
b
e 

f
ol
l
o
we
d,
 
na
me
l
y.
 
t
h
e 
St
a
n
di
n
g 
Fi
na
nc
e 
C
o
m
mi
tt
ee
 
or
 
t
h
e 
Ex
pe
nd
!"
: 

t
ur
e 
Fi
na
nc
e 
C
o
m
mi
tt
ee
 
or
 
t
h
e 
P
u
bl
ic
 
I
n
ve
st
me
nt
 
B
oa
r
d 
h
as
 
to
 

e
xa
mi
ne
 
a
n
d 
sc
r
ut
i
ni
se
 
t
h
e 
pr
o
p
os
al
".
 
Fr
o
m 
t
hi
s,
 
t
h
e 
C
o
m
mi
tt
ee
 

ca
n
n
ot
 
b
ut
 
c
o
nc
l
u
de
 
t
h
at
 
t
he
 p
r
es
e
nt
 
st
a
n
d 
of
 
t
h
e 
Mi
ni
st
r
y 
is
 
o
nl
y 

a
n 
af
te
rt
h
o
u
g
ht
 
a
n
d 
a 
fe
e
bl
e 
at
t
e
m
pt
 
t
o 
j
us
ti
f
y 
a 
se
ri
O
Us
 
ir
re
g
ul
ar
it
y.
 
d 

T
he
 
C
o
m
mi
tt
ee
 
w
o
ul
d 
e
x
pe
ct
 
t
h
e 
M"
ni
st
r
y 
t
o 
be
 
m
or
e 
ca
re
f
ul
 
i
n 

f
ut
ur
e 
a
n
d 
to
 e
ns
ur
e 
t
h
at
 p
r
o
pe
r 
pr
oc
e
d
ur
e 
f
or
 e
st
a
bl
is
hi
n
g 
fe
as
i .
. _
 

bi
ll
t
y 
a
n
d 
o
bt
ai
ni
n
g 
sa
nc
ti
o
n 
i
s 
i
n
va
ri
a
bl
y 
f
ol
l
o
we
d.
 

A
n
ot
he
r 
se
ri
o
us
 
ir
re
g
ul
ar
it
y 
i
n 
t
h
e 
re
le
as
e 
of
 
f
u
n
ds
 
~
 
t
h
e 
R
M,
Ca
 

br
o
u
g
ht
 
t
o 
t
h
e 
n
ot
ic
e 
of
 
t
h
e 
C
o
m
mi
tt
ee
 
is
 t
h
at
 w
hi
le
 
t
h
e 
gr
a
nt
s 
we
re
 

t
o 
b
e 
re
le
8s
e
d 
i
n 
s
ui
ta
bl
e 
i
ns
ta
l
me
nt
s,
 t
he
 e
nt
ir
e 
a
m
o
u
nt
 o
f 
Rs.
 
11
6.
85
 

la
k
hs
 w
at
 
re
le
as
e
d 
to
 1
7 
or
ga
ni
sa
ti
o
ns
/i
ns
ti
t
ut
i
o
ns
 
i
n 
Ma
rc
h,
 
19
7f
J. 

T
he
 
m
a
n
n
er
 
i
n 
w
hi
c
h 
t
h
e 
f
u
n
ds
 
we
re
 
re
le
as
e
d 
t
o
wa
r
ds
 t
h
e 
f
a
g 
e
n
d 

of
 
t
h
e 
fi
na
nc
ia
l 
y
e
ar
 
cl
ea
rl
y 
s
h
o
ws
 
t
h
at
 
t
he
se
 g
ra
nt
s 
w
er
e 
re
le
as
e
d 

j
us
t 
i
n 
or
de
r 
t
o 
a
v
oi
d 
s
ur
re
nc
:\
er
of
 f
u
n
ds
. 
T
h
e 
i
n
di
sc
ri
mi
na
te
 m
a
n
n
er
 

i
n 
w
hi
c
h 
t
h
e 
gr
a
nt
s 
w
er
e 
di
st
ri
b
ut
e
d 
is
 c
le
ar
 f
r
o
m 
t
h
e 
fa
ct
 t
h
at
 w
hi
le
 



19
 

4'
2
3 

C
o
m
me
rc
e 

(
Te
xt
il
es
) 

o
ne
 
i
ns
ti
t
ut
i
o
n 
(
Or
is
sa
 G
r
a
m 
Vi
ka
s 
F
o
u
n
da
ti
o
n)
 
h
a
d 
re
q
ue
st
e
d 
f
or
 

gr
a
nt
 
of
 R
s.
 
1.
03
 
l
a
k
h 
fo
t"
 
1 
R
M
C 
o
nl
y,
 
t
h
e 
i
ns
ti
t
ut
i
o
n 
w
as
 
sa
nc
ti
o
ne
d 

a
n
d 
pa
i
d 
a 
gr
a
nt
 
of
 
Rs
. 
2.
58
 
la
k
hs
 f
or
 3
 
R
M
Cs
 
w
hi
c
h 
w
er
e 
n
ot
 
s
et
 
u
p 

ti
ll
 M
a
y,
 
19
80
 
i.
e. 
af
t
er
 
m
or
e 
t
h
a
n 
o
ne
 
y
e
ar
 
of
 
t
h
e 
pa
Yl
Il
e
nt
 
of
 
th
e-

gr
a
nt
. 
E
ve
n 
t
h
e 
c
o
da
l 
re
q
ui
re
me
nt
s 
vi
z.
 
ma
i
nt
e
na
nc
e 
of
 
re
gi
st
er
 
of
. 

bl
oc
k 
ac
c
o
u
nt
, 
ve
ri
fi
ca
ti
o
n 
of
 
fi
na
nc
ia
l 
s
o
u
n
d
ne
ss
 
of
 
t
h
e 
i
ns
ti
t
ut
i
o
n 

et
c.
 
we
re
 
n
ot
 
fo
1l
o
we
d 
b
y 
t
h
e 
B
o
ar
d 
N
o 
re
c
or
d 
re
ga
r
di
n
g 
a
ct
u
al
 

t
ur
n
o
v
er
 o
f 
t
he
se
 R
ur
al
 
Ma
r
ke
ti
n
g 
Ce
nt
re
s 
h
as
 
b
e
e
n 
ma
i
nt
ai
ne
d.
 

T
h
e 
B
oa
r
d 
si
m
pl
y 
wa
s
he
d 
of
f 
it
s 
ha
n
ds
 
af
t
er
 
re
le
as
i
n
g 
t
~
 
gr
a
nt
s 

wi
t
h
o
ut
 
ma
ki
n
g 
a
n
y 
ef
f
or
t 
t
o 
fi
n
d 
o
ut
 
w
h
et
h
er
 
t
h
e 
o
bj
ec
ti
ve
s 
of
 

se
tt
i
n
g 
u
p 
t
he
se
 
ce
nt
re
s 
h
a
d 
ac
t
ua
ll
y 
be
e
n 
f
ul
ft
il
le
d.
 
T
h
e 
C
o
m-

mi
tt
e
e 
ca
n
n
ot
 
b
ut
 
c
o
nc
l
u
de
 
t
h
at
 t
h
e 
Al
l 
I
n
di
a 
Ha
n
di
cr
af
ts
 
B
oa
r
d 
h
as
 

s
h
o
w
n 
t
ot
al
 d
is
re
ga
r
d 
of
 
Fi
na
nc
ia
l 
R
ul
es
 
a
n
d 
c
o
m
m
o
n 
pr
u
de
nc
e 
i
n 

st
ar
ti
n
g 
t
he
 s
c
be
me
 
as
 
we
ll
 
as
 
re
le
as
e 
of
 
gr
a
nt
s.
 

it
 

F
or
 
p
o
p
uI
ar
is
i
n
g 
a
n
d 
st
i
m
ul
at
i
n
g 
d
e
m
a
n
d 
i
n 
I
n
di
a 
a
n
d 
a
br
oa
d,
 

t
h
e 
Al
l 
I
n
di
a 
 
Ha
n
di
cr
af
ts
 
B
oa
r
d 
h
a
d 
or
ga
ni
se
d/
pa
rt
ic
i
pa
te
d.
 
i
n 
33
 

e
x
hi
bi
ti
o
ns
 
i
n 
I
n
di
a 
a
n
d 
6 
e
x
hi
bi
ti
o
ns
 
a
br
o
a
d 
A 
t
ot
al
 e
x
pe
n
di
t
ur
e 

of
 
Rs
. 
33
.9
2 
l
a
k
h
s 
w
a
s 
j·
nc
ur
re
d 
o
n 
t
he
se
 
e
x
hi
bi
ti
o
ns
. 
T
h
e 
C
o
m-

mi
tt
ee
 
ar
e 
s
ur
pr
is
e
d 
t
o 
n
ot
e 
t
h
at
 a
lt
h
o
u
g
h 
t
h
e 
B
oa
r
d 
h
a
d 
a
n 
e
x
hi
bi
-

ti
o
n 
 b
ra
nc
h 
w
hi
c
h 
ha
d 
or
ga
ni
se
d/
pa
rt
ic
i
pa
te
d 
i
n 
va
ri
o
us
 
e
x
hi
bi
ti
o
ns
 

i
n 
t
h
e 
pa
st
, 
t
h
e 
B
oa
r
d 
sa
nc
ti
o
ne
d 
Rs
. 
11
.3
0 
la
k
hs
 t
o 
7 
St
at
e 
Ha
n
di
-

cr
af
ts
 
C
or
p
or
at
i
o
ns
 
a
n
d 
v
ol
u
nt
ar
y 
i
ns
ti
t
ut
i
o
ns
 
t
o 
or
ga
ni
se
 
e
x
hi
bi
-

ti
o
ns
 o
n 
be
ha
lf
 
of
 
t
he
 B
oa
r
d.
 
T
h
e 
C
o
m
mi
tt
ee
 
ar
e 
n
ot
 c
o
n
vi
nc
e
d 
wi
t
h 

t
h
e 
re
pl
y 
of
 
t
h
e 
Mi
ni
st
r
y 
t
h
at
 t
he
se
 
i
ns
ti
t
ut
i
o
ns
 
w
er
e 
c
o
ns
i
de
re
d 

b
et
t
er
 
s
ui
te
d 
t
o 
h
ol
d 
t
he
se
 e
x
hi
bi
ti
o
ns
 
as
 
t
h
e 
B
oa
r
d 
h
as
 
n
ot
 
f
ur
ni
s
h-



2 

It
t'

 
4

'Q
. 

21
 

5'
73

 

--
--

--
--

--
--

--
-

eo
i:n

me
rce

 
rr

ex
tiJ

es
) 

C
om

m
er

ce
 

(T
ex

til
es

) 

3 

--
--

--
--

--
--

--
-

4 
--

--
--

--
--

--
--

--
--

--
--

~
 
--

--
--

ed
 a

ny
 g

rQ
u.:

nd
 f

or
 t

he
 s

am
e.

 
Th

e 
C

om
m

itt
ee

 a
re

 o
f 

th
e 

vi
eW

 
th

at
 

si
nc

e 
th

e 
An

 I
nd

ia
 H

an
di

cr
af

ts
 B

oa
rd

 h
ad

. g
ot

 i
ts

 o
w

n 
ex

hi
bi

tio
n 

br
an

ch
, 

or
ga

ni
sa

tio
n/

pa
rt

ic
ip

at
io

n 
in

 e
xl

n"
bi

tio
ns

 
sh

ou
ld

 a
s 

fa
r 

as
 

po
ss

ib
le

 b
e 

ar
ra

rig
ed

 t
hr

ou
gh

 i
ts

 o
w

n 
br

an
ch

. 
If

 th
e 

B
oa

rd
 h

as
 t

o 
en

tr
us

t 
th

e 
w

or
k 

to
 

so
m

e 
ot

he
r 

C
or

po
ra

tio
n/

V
oi

un
ta

ry
 

ot
ga

ni
-

Sa
tio

ns
, 

fo
r 

an
y.'

 c
om

pe
lli

ng
 r

ea
so

n 
th

e 
sa

m
e 

sh
ou

ld
 b

e 
cl

ea
rl

y 
sp

el
t 

ou
t. 

-
-

T
he

 C
om

m
itt

ee
 n

ot
e 

th
at

 
re

m
na

nt
s 

co
st

in
g 

Re
. 8

.4
0 

la
kb

s 
ha

d.
 

ac
cu

m
ul

at
ed

 f
ro

m
 v

ar
io

us
 

ex
hi

bi
tio

ns
 w

hi
ch

 
w

er
e 

no
t 

us
ed

 
:in

 
su

bs
eq

ue
nt

 e
:d

ub
iti

on
s 

an
d 

no
 s

er
io

us
 e

ff
or

t 
ha

s 
be

en
 m

ad
e,

 t
o 

di
s-

~
 

po
se

 o
f 

th
es

e 
re

m
na

nt
s.

 
M

or
eo

ve
r, 

th
e 

st
or

es
 

of
 t

he
 

e:
dd

bi
 .. ti

on
s 

ha
ve

 n
ot

 b
ee

n 
ve

rif
ie

d 
fo

r 
th

e 
la

st
 

10
 y

ea
rs.

 
nu

s 
is

 r
eg

re
tta

bl
e.

 
T

he
 C

om
m

itt
ee

 r
ec

om
m

en
d 

th
at

 i
m

m
ed

ia
te

 s
te

ps
 s

ho
ul

d 
be

 
ta

ke
n 

to
 d

isp
os

e 
of

 t
he

 r
em

na
nt

s 
on

 a
n 

ur
ge

nt
 

b
u

is
 

an
d 

to
 _

 co
nd

uc
t 

ph
ys

ic
al

 v
er

if
tc

at
io

n 
of

 t
he

 s
to

re
s.

 
S

te
ps

 s
ha

ul
d 

al
so

 b
e 

ta
ke

n 
to

 
en

su
re

 th
at

 s
uc

h 
la

ps
es

 d
o 

no
t r

ec
ur

. 
,-

~
 

T
he

 A
ll 

In
di

a 
H

an
di

cr
af

t.;
 B

oa
rd

 in
tr

od
uc

ed
 a

 n
um

be
r 

of
 s

eh
em

es
 

fo
r 

se
tt

in
g 

up
 c

om
m

on
 F

ac
ili

ty
 S

er
vi

ce
 C

en
tr

es
 a

t 
di

ff
er

en
t 

pl
ac

es
. 

T
he

 C
om

m
itt

ee
 h

ow
ev

er
, 

J}
ot

e 
w

it
h 

di
ss

at
is

fa
ct

io
n 

th
at

 t
he

re
 

ha
s 

be
en

 i
no

rd
in

at
e 

de
la

y 
in

 t
he

 s
et

tin
g 

up
 o

f 
th

es
e 

ce
nt

re
s. 

III
 m

af
ty

 
ca

se
s, 

al
th

ou
gh

 t
he

 g
ra

nt
 f

or
 s

et
tin

g 
up

 t
he

se
 c

en
tr

es
 w

er
e 

re
le

as
ed

 



i
n 
ms
. 

t
he
ae
 
c:
e
nt
ns
 
h
a
v
e 
n
ot
 
y
et
 
b
e
e
n 
l
et
 u
p.
 
F
or
 
e
x
a
m
pl
e 

Rs
. 
7.
50
 
la
k
hs
 w
er
e 
r
el
e
a
s
e
d 
t
o 
U'
p.
 
De
ve
l
o
p
me
nt
 
S
ys
te
ms
 
C
or
p
or
a-

tl
u
a 
Lt
d.
 
f
or
 
s
et
ti
n
g 
u
p 
a 
c
o
m
m
o
D 
f
a
ci
li
t
y 
c
e
nt
r
e 
at
 
Ba
n
da
. 
T
h
e 

Ce
nt
re
 
wa
s 
n
ot
 
h
o
we
ve
r 
se
t 
u
p 
an
d. 
t
h
e 
u
n
ut
iI
:s
e
d.
 
a
m
o
u
n 
t 
of
 

Rs
. 
7,
28
,4
86
 
wa
s 
re
al
is
e
d 
ba
c
k 
i
n 
19
81
. 
Si
mi
la
rl
y,
 
t
h
e 
c
e
nt
r
e 
t
Oe
 

r
ur
al
 p
ot
t
er
y 
at
 
P
o
n
di
c
h
er
r
y 
f
ar
: 
w
hi
c
h 
Rs
. 
2 
l
a
k
hs
 w
er
e 
re
le
as
e
d 
i
n 

19
79
 
ha
s 
n
ot
 
y
et
 
b
e
e
n 
s
et
 
u
p.
 
T
hi
s 
ha
s 
r
es
ul
t
e
d 
n
ot
 
o
nl
y 
i
n 
t
h
e 

m
o
ne
y 
re
ma
i
ni
n
g 
bl
oc
ke
d,
 
b
ut
 
t
b
e 
ar
ti
sa
ns
 
ha
ve
 
al
s
o 
b
e
e
n 
de
pr
i
ve
d 

of
 
t
h
e 
i
nt
e
n
d
e
d 
be
ne
fi
ts
 
f
or
 
al
l 
t
he
se
 
y
e
ar
s.
' 
M
or
e
o
ve
r,
 
w
hi
le
 
t
h
e 

s
oc
ie
t
y 
w
hi
c
h 
wa
s 
t
o 
s
et
 u
p 
t
h
e 
c
e
nt
r
e 
at
 
P
o
n
di
c
he
rr
y 
h
a
d 
as
k
e
d 
f
or
 

fi
na
nc
ia
l 
as
si
st
a
nc
e 
of
 
Rs
. 
1.
25
 
la
k
hs
, 
a 
s
u
m 
of
 
Rs
. 
2 
l
a
k
b
s 
wa
s 
r
e-

le
as
e
d 
t
o 
t
h
e 
s
oc
ie
t
y.
 
T
hi
s 
cl
ea
rl
y 
b
et
r
a
ys
 
t
h
e 
ca
s
ua
l 
m
a
n
n
er
 
i
n 

w
hi
c
h 
t
h
e 
Al
l 
I
n
di
a 
Ha
n
di
cr
af
ts
 
B
oa
r
d 
di
st
ri
b
ut
e
d 
gr
a
nt
s 
t
o 
t
h
e 

pa
rt
ie
s 
c
o
nc
er
ne
d 
wi
t
h
o
ut
 
as
ce
rt
ai
ni
n
g 
t
h
e 
ca
pa
ci
t
y 
of
 
t
h
e 
p
ar
ti
e
s 
t
o 
iI
 

Wl
de
rt
a
ke
 
t
h
e 
w
or
k.
 
I
n 
m
os
t 
of
 
t
h
e 
ca
se
&. 
ut
il
is
at
i
o
n 
ce
rt
if
ic
at
es
 

ha
ve
 
al
s
o 
n
ot
 
be
e
n 
re
ce
i
ve
d 
fr
o
m 
t
h
e 
c
o
nc
er
ne
d 
pa
rt
:e
s.
 
A
n
ot
h
er
 

gl
ar
i
n
g 
ir
r
e
g
ul
ar
it
y 
t
h
at
 h
as
 
c
o
me
 
t
o 
li
g
ht
 
is
 
t
h
at
 a
ft
er
 
re
le
as
i
n
g 

gr
a
nt
s 
t
h
e 
B
oa
r
ds
 
di
d 
n
ot
 
e
v
e
n 
c
ar
e 
t
o 
e
ns
ur
e 
t
h
at
 t
h
e 
m
o
ne
y 
wa
s 

ac
t
ua
ll
y 
s
p
e
nt
 
f
or
 
t
h
e 
p
ur
p
os
e 
f
or
 
w
hi
c
h 
it
 w
as
 
m
e
a
nt
 
as
 
is
 
se
e
n 

fr
o
m 
t
he
 c
as
e 
of
 
t
h
e 
As
s
oc
ia
ti
o
n 
of
 
V
ol
u
nt
ar
y 
A
g
e
n
d
es
 
f
or
 
R
ur
al
 

De
ve
l
o
p
me
nt
, 
N
e
w 
De
l
hi
. 
Af
t
er
 
re
ce
i
vI
n
g 
t
h
e 
gr
a
nt
-i
n-
ai
d 
f
or
 

Rs.
. 
1.
80
 
l
a
k
hs
 f
or
 c
o
n
d
uc
ti
n
g 
i
nt
e
ns
i
ve
 s
ur
v
e
y 
af
 
fl
o
w 
of
 
cr
e
di
t 
t
o 

ar
ti
sa
ns
 
i
n 
t
h
e 
St
at
es
 
of
 
M
a
h
ar
as
ht
r
a,
 
U.
P.,
 
We
st
 
Be
n
ga
l,
 
Ma
ni
p
ur
, 

Ke
ra
la
 
a
n
d 
H
ar
v
a
n
a 
t
h
e 
As
s
o
da
ti
o
n 
di
d 
n
ot
 
re
n
de
r 
a
n
y 
ac
c
o
u
nt
 
or
 

ut
il
is
at
i
o
n 
ce
rt
if
ic
at
e.
 
T
h
e 
or
ga
ni
sa
ti
o
n 
ha
s 
n
o
w 

~ 
as
ke
d 
t
o 

re
f
u
n
d 
t
h
e 
e
nt
ir
e 
a
m
O'
Un
t 
wi
t
h 
i
nt
er
es
t.
 
T
he
 
C
o
m
mi
tt
ee
 
w
o
ul
d 



2 

6 2
2 

6·
 I
 

3 

C.
o
m
me
rc
e 

(
Te
xt
il
es
) 

4 

~
 

li
k
e 
t
o 
b
e 
i
nf
or
m
e
d 
of
 
t
h
e 
ci
rc
u
ms
ta
nc
es
 
i
n 
w
hi
c
h 
t
hi
s 
or
ga
ni
sa
ti
o
n 

wa
s 
se
le
ct
e
d 
f
or
 
i
m
pl
e
m
e
nt
i
n
g'
 t
hi
s 
pr
o
gr
a
m
m
e 
a
n
d 
w
h
y 
t
h
e 
B
o
ar
d 

di
d 
n
ot
 
p
ur
s
u
e 
t
h
e 
m
at
t
er
 
wi
t
h.
 
t
h
e 
or
ga
rt
is
at
i
o
n 
f
or
 
al
l 
t
h
es
e 

~
 

to
 e
ns
ur
e 
t
h
at
 t
h
e 
a
m
o
u
nt
 
w
as
 
be
i
n
g 
s
p
e
nt
 f
or
 t
h
e 
p
ur
p
os
e 
f
or
 w
hi
c
h 

it
 w
as
 
gi
ve
n.
 

Fr
o
m 
t
h
e 
f
or
e
g
oi
n
g 
pa
ra
gr
a
p
hs
, 
it
 i
s 
cl
e
ar
 
. t
h
at
 t
h
e 
f
u
nc
ti
o
ni
n
g 

of
 
t
h
e 
Al
l 
I
n
di
a 
Ha
n
di
cr
af
ts
 
B
oa
r
d 
ha
s 
-
b
e
e
n 
m
os
t 
u
ns
at
is
fe
ct
or
y.
 
al 

N
ot
 
o
nl
y.
 h
as
 
t
h
e 
B
oa
r
d 
fa
il
e
d 
t
o 
f
ul
fi
l 
t
h
e 
o
bj
ec
ti
ve
s 
f
or
 
w
hi
c
h 
it
 

w
as
 
s
et
 
u
p,
 
it
 h
as
 
al
s
o 
fa
il
e
d 
t
o 
o
bs
er
ve
 
t
h
e 
fi
na
nc
ia
l 
di
sc
i
pl
i
ne
 
e
x-

pe
ct
e
d 
of
 
it
. 
O
n 
t
h
e 
c
o
nt
r
ar
y,
 
it
 h
as
 
vi
ol
at
e
d 
fi
na
nc
ia
l 
r
ul
es
 
wi
t
h 

i
m
p
u
ni
t
y.
 
Gr
a
nt
s 
a
m
o
u
nt
i
n
g 
t
o 
cr
or
e;
 '
of
 r
u
p
e
es
 w
er
e 
di
st
ri
b
ut
e
d 
at
 

t
h
e 
f
a
g 
e
n
d 
of
 
t
h
e 
fi
na
nc
ia
l 
y
e
ar
 
wi
t
h
o
ut
 
e
ns
ur
i
n
g 
t
h
at
 
t
h
e 
or
ga
ni
-

's
at
i
o
ns
 w
o
ul
d 
b
e 
a
bl
e 
t
o 
s
er
v
e 
t
h
e 
p
ur
p
os
e.
 
Mt
er
 
p
a
yi
n
g 
t
h
e 
gr
&
nt
s,
 

n
o 
ef
t
or
ts
 
w
er
e 
ma
de
 
t
o 
e
ns
ur
e 
t
h
at
 t
h
e 
m
o
ne
y 
wa
s 
s
p
e
nt
 
f
or
 
t
h
e 

p
ur
p
os
e,
f
or
 
w
hi
c
h 
it
 w
as
 
i
nt
e
n
d
e
d 
a
n
d 
t
h
at
 i
t 
pr
o
d
uc
e
d 
t
h
e 
de
si
re
d 

re
s
ul
ts
. 
Ac
c
o
u
nt
s 
a
n
d 
ut
il
is
at
i
o
n 
ce
rt
if
ic
at
es
 
h
a
v
e 
n
ot
 
b
e
e
n 
r
e
n
d
er
-

• 
e
d 
i
n 
a 
;
n
u
m
be
r 
of
 
ca
se
s.
 
T
h
e 
C
o
m
mi
tt
ee
 
w
o
ul
d 
li
ke
 t
o 
e
x
pr
es
s 
t
h
ei
r 

de
e
p·
 d
is
tr
es
s 
at
 
t
hi
s 
ca
ll
O'
US
 
at
ti
t
u
d
e 
t
o
w
ar
ds
 t
a
x
p
a
y
er
s'
 m
o
ne
y 
a
n
d 

t
h
e 
i
nt
er
es
ts
 o
f 
ul
ti
m
at
e 
be
ne
fi
ci
ar
ie
s.
 
T
he
y 
w
o
ul
d 
li
k
e 
t
h
at
 
t
h
e 

Mi
ni
st
r
y 
of
 
C
o
m
me
rc
e 
Sh
Ol
Ud
 
a
p
p
oi
nt
 
a 
hi
g
h 
p
o
we
re
d 
C
o
n
u
mt
te
e 
t
o 



. 
8lr

 
11

0
0

 
G

M
G

IP
M

R.
'ID

-:L
S 

11
-2

!1
lU

 L
S

-1
15

-1
1-

-

ev
al

ua
te

 t
he

 w
or

ki
ng

 o
f 

th
e 

B
oa

rd
, 

fix
 

re
sp

on
si

bi
lit

y 
fo

r 
va

ri
ou

s 
la

ps
es

 a
nd

 s
ug

ge
st

 n
ec

es
sa

ry
 c

or
re

ct
iv

e 
m

ea
su

re
s 

to
 t

on
e 

up
 

th
e 

w
or

ki
ng

 o
f 

th
e 

B
oa

rd
 s

o 
th

at
 t

he
 B

oa
rd

 m
ay

 a
ct

ua
lly

 f
un

ct
io

n 
as

 a
 

po
w

er
fu

l 
ca

ta
ly

tic
 a

ge
nc

y 
fo

r 
de

ve
lo

pm
en

t 
of

 h
an

di
cr

af
ts

 i
n 

th
e 

co
un

tr
y 

an
d 

fo
r 

im
pr

ov
in

g 
th

e 
lo

t o
f 

ar
tis

an
s.

 

-:
J 

-:
J 




	0001
	0002
	0003
	0005
	0007
	0009
	0010
	0011
	0012
	0013
	0014
	0015
	0016
	0017
	0018
	0019
	0020
	0021
	0022
	0023
	0024
	0025
	0026
	0027
	0028
	0029
	0030
	0031
	0032
	0033
	0034
	0035
	0036
	0037
	0038
	0039
	0040
	0041
	0042
	0043
	0044
	0045
	0046
	0047
	0048
	0049
	0050
	0051
	0052
	0053
	0054
	0055
	0056
	0057
	0058
	0059
	0060
	0061
	0062
	0063
	0064
	0065
	0066
	0067
	0068
	0069
	0070
	0071
	0072
	0073
	0074
	0075
	0076
	0077
	0078
	0079
	0080
	0081
	0082
	0083
	0084
	0085
	0086
	0087
	0089
	0090

